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1, Original App lw cation A\J,__w__vm“m“ A 1 /%
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2..‘ Mice Petition No. ___ L — —d
3, Contempt Fetitlon i\Io.mmmmﬁ,“m__,,_,,,_.m__j:/-‘
/
4, Review Aprlication No. __ .| d
Applieant(S), ,Sf)" 'PLA}{‘* SL\DB—M.M
Respondant(S) . . .[As-0. WA i |
) et qﬁw—éj .
.« Advocate for the Applics ant(S) IA"U'A M \ v
AdVCCO’tC fOI‘ "Che l’xCSpOﬂd&t(S)..-.........-c.--.'--o-~---'
- e Y Ordor 3f T he TTibun AL
Notes of the Regis’cr ‘g Tate |
v Los.11. 20%)6 Present: Hon’ble Sri K.V. Sachidanandan
{ " Vice-Chairman.
Ui wppis catlon TR ST 1 { o ' .
i‘s £ u,ﬁ . 'tw v The* Applicant is presently working as
L depasnnd Cv?ﬁz DJ{‘Z é i Administrative Officer in the Regional
T\U @ S MPtromgu‘al Centre, Borjhar, Guwahati and
Dd‘eU [4; ( .............. { ' .
ths grievance is that as  per
3

Dy, | /4 irecommendation of the 5th Pay

C%( ’ & | %:Commission and Gazette notification dated
. / FaN % %’30. 12.1997 pay scale of the Administrative
, i Dfficer has been recommended as Rs. 7500-
Slop o oo | 050-12000/- at paragraph 46.13 of the
. § %eport of the Commission, but he was not
% (/’ 1 granted the said pay scale. He has
X siubmitted representation which was
rejected by annemure — L order dated
{ I?i/ 15.02.2006 stating that “The pay scale
% . o%f Rs. 7500-200-12000 has bheen given to
§ those Admin. Officers by ©5th  Pay
§ Commission who were working in pre-
N rgvised scale of Rs. 2375-75-3200-100-
i 3$00” and further stated that the posts of

A@min. Officers were not in  exstence
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08.11.2006 hefore implementation of ath  Pay |
| Ocm’m;ission in IMD. The short question
brought to my notice by the Learned
Counsel for the Applicant is ﬁ}at theré
cannot be two pay s‘q-ale‘:s in a post in the
same department.
| Heard Mr A. Ahmed, learned

Counsel for the Apph'cant cand Mr G.
Baishya, learned Sr. 'C.G.S.G. for the
Respondents. )

Considering the issusdinvolved, I am

?/ Ne - I 15k 55 S ~ of the view that the O.A. is to be admitted.

Admit. Issue notice to the Respondents.
. Bix weeks time is giwen to ,the .,
Respondents to file reply statement.

Post on 19.12.2006. &/\/ _ -

Vice—(i‘hairman
jmb) o
19512.2006 Mr.G.Baishya, learned SreC.G.S.Ce

‘wanted further time to file reply state-
ment. Let it be done.

Post on 22.1.2007. 6\'

R X I

|

© ey

vice~Chairman

22.1.2007 ertsms?*ya learned Sr.C.6.5.C. is
gr*cmfed furfﬁer more four weeks time 1‘0

file reply stotement.

Post on 22.2.2007. :
Vice-Chairman

/pb/
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2342.07 At the reguest ot learned counsel for
the respondents &£ix weeks time is granted
to file written statement. Ppst the matter

- on 9.4.07.
W le of
@ vice~Chairman
lm
ECRIV oY
o Ne e hwa Lp/uh 23.42007  Present: The Hon’blc Mr' G- Shanthappa
a biloef Member (J) .
} * .
; z The Hon'ble Mr.G.Ray, Member{A)
i / 9 <G a7 . Ms. S. Bhattacharjee, learned
' counsel represented Mr.A.Ahmed, who has
submitted a letter for adjournment.
Counsel for the Respondents sought for
. some more time to file reply statement.
Four weeks time is granted for the same.
Neo 1 .0 ,
VS ho heem Post on 24.05.2007.
sied
% A
o % -‘S cO : ’
o ,} i Member (A) Member (J) |
/bb/
N o . 24.5.07 Counsel for the respondents wanted
° Wl 1"" Leo) . time to file written statement. Let it be
*')Z > - done. Post. the matter on 25.6.07.
220k O, | /\/
| Vice-Chairman
."¢ lm »
25.6.07. At the request of learned counsel for

wle met Ty \eef

2244
. | a7 Oy

lm

the respondents four weeks time is

granted to file written statement. Post
the matter on 25.7.07.

Vice-Chairman
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done. Post. the matter on 27.8.07.

e

éounsel for the.respondent, via}lf

time to-file written statement. I.et" it be “om

.‘t Vice—(i‘.m B

Caﬁ this matlter on 03.102008 for

hearing.

Issue notice fto the Applicant and the

.6 3 : . Respondents of this case;sa that they can ’
ngb{n—eﬁ/us. b-Cie.oQ\ . ‘ : come ready to participate in the hearing on

W\M. ‘ the date Hxed.

S DT g _x
o ¢ {Khushiram) (M.R. Mohanty)

@7{ : | Member{A} Vice-Chairman
/ 1 X .

‘nkm

‘éfz// awM;c/U" A F 03.10.08

Copses Aw& wﬂuw%ﬂq/og
A PlScaton Sery
’)’C/ﬁ/’mﬂoluﬂ; 9@% pe}l‘{

al°> " . i |
|,‘9 D L[/?/O’e .

None appears for the Applicant nor
the Applicants is present. However, Mr
G. Baishya, learned Sr.. Standing
counsel for the Respondents is present.

Call this matter on 26.11.2008 for
hearing along with O.A.178/07.

>

(S.N.Shukla ) (M.R.Mohanty)
Member(A) Vice-Chairman
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0.A.277/2006
- 25.06.2009 Call on 22.07.2009 for hearing.
.jh’k Case. \; leeqw %ﬁ
[} ( Al
%aﬂr : WW (M.R.Mohanty)
. . - Vice-Chairman
L P | |
n ’(M'? 9 22.07.2009 On the prayer of Mr.N.Ahmed
T (Advocate representing the Applicant) made
P :
in presence of Mr.G.Baishya, learned Sr.
Standing counsel, call this matter on/A
‘ 10.08.2009 for hearing. T
e coee 1 naq/,%_ / o oy
32 heows, - i ”
M/a N (M.X.Chaturvedi) %:;R.Mohcnfy)
= Member {A) .. Vice-Chairman :
C -4—“7,8\091 e /bb/ C b ] j o ’
| 10.08.2009  Call this matter for hearing on
— . 06.10.2009.  * -
- .o . : /‘( , .
b a1
- ~ hd c . <
1"”'3‘ hecuins (M.K.Chaturvedi) (M.R.Mohanty)

= .
[ La‘og
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Member(A) Vice-Chairman ,
/tmf T - '

s i ¢

06.10. 2009  Call this matter ‘before Division
Bench on 05.11.2009.

1
(ﬁt

, ~ (M.R.Mohanty))
. N
Vice-Chairman
+ /1m/ |
. [ | .
05.11.2009 On the request of both sides list

¢ .,. on10.11.2009 for hearing. ‘

. . (Madan K@wwecﬁ) {Mukesh K. Gupta)

.+ Member (A) : Member (J)

/pg/
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26.11.2008 Call this matter on 16t January
2009, for hearing. . ' | "

4/

(M.R.Mohanty)
Vice-Chairman

1
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03.04.2009 -‘ Call ﬂus matter on 27. 05. 2009 for

hearmg

Ak ease Vs \ww%a | - "M.R.Mohanty)

' ‘ ‘ . Vice-Chairman

\

e pg
4 - 3 %5”509,. © 27.05.2009° ‘Mr. N . Ahmed, = Advocate
I LI @apresentmg Mr. A. Ahmed, learned
B counsel for the Apphcant)prays for
"V “adjournment of this- case Mr. G.
Baishya, learned Sr. . Standmg
Counsel  appearing for the

.Respondents is present. Prayer for

ad]ournment is granted.

. : |
RIS L - Call this matter on

?. v i e ," : 5“’"'. 25.06. 2009 ’

e % (NDDaya) = (MRMohanty)

. -
g EIERY
I " | | -\ ‘!‘
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«i’j et v O.A. No. 277-06 - e
7 [R8) 8 /&' /2ELZ- ~10.11.2009 Heard Mr. A. Ahmed, learned counsel
ﬂq ﬁ 72*/4 . .{ ) for the Applicant and Mrs. M. Das, learned Sr.
07 . ' C.GS.C. for Respondents. '
l} 120D ‘ | /
Hearing concluded. Order reserved.

. /

{Madan Kumar Chaturvedi) (Mukesh Kumar Gupta)

Member (A} Member (J)
foby -
18.11.2009 Judgment pronounced in open court.
The O.A. is dismissed in terms of
common order passed sepatately. No costs. .
r - .
WY o ;
{Madan Kyfmar Chaturvedij {Mukesh Kumar Guptaj
Member (A} Member (J} -
fobf - '
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No. 277 of 2006
with .
Original Application No.175 of 2008

Date of Decision: This, 1he7é Hchy of November,‘2009
HON'BLE SHRI MUKESH KUMAR GUPTA, MEMBER (J)

HON’BLE SHRI MADAN KUMAR CHATURVEDI, MEMBER (A)

Ti;;,\x Shri Purushottam Das

%\‘\. Son of Shri Sunkaram-
< \Administrative Officer
2 Regional Meteorological Centre

Government of Indig, N.E. Region

% ﬂlndio Meteorological Department

&( . »%/ Head Quarter, Borjhar

Assam, PIN - 781015. _
' ...Applicantin both O.A.s

By Advocate:  Shri Adil Ahmed.

-Versus-

The Union of India

Represented by the Secretary

To the Government of india
Ministry of Science and Technology
And Ocean Development

New Mehruruli Road, New Delhi - 1.

The Director General of Meteorology
India Meteorological Department
Mausam Bhawan, Lodhi Road

New Delhi-110003.

The Deputy Director General of Meteorology
Regional Meteorological Centre
India Meteorological Department
Guwahati - 781 015.

: ...Respondents in O.A.277/2006

By Advocate: Smt. M. Das, Sr. C.G.S.C.

1.

The Union of India
represented by Secretary to the
Government of india
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Ministry of Earth Sciences
‘Mahasagar Bhavan' Block - 12
C.G.0. Complex

Lodhi Road, New Dethi - 110003.

2 The Secretary :

Department of Personnel and Training
Ministry of Public Grievances

& Pensions, Government of india
North Block, New Delhi - 110001.

3. The Director General of Meteorology
india Meteorological Department
Mausam Bhawan, Lodhi Road
New Delhi - 110003. ‘ |

: ...Respondents in O.A.1:75/2008

By Advocate: =~ Ms. Usha Das, Addl. CGSC.

ORDER
.11.2009

As the issues raised in these two cpplicctions filed by same [Sri
Purushottam Das] are overlapping, the same are being dealt with by

‘present common order.

2. Vidé O.A. No.277/2006, Applicant basically seeks direction to

the Respondents to grant him pay scale of Rs.7500-12000/- w.e.f. 06.09.2005

as’ Administrative Officer with all consequential benefits including costs
whereas vide O.A. 175/2008, he has sought multiple reliefs, namely,
chdllenging speaking order dated 10.08.2007 as well as 19.09.2007. Vide
para 8.2 he dlso seeks direction to Respondenfs to fully implement the
scheme of separation of Administrative and Technical cadre of India
Metrological Department as per recommendation o.f S.K.Das Commiﬁe‘e.

Relief regarding challenge to orders dated 10.08.2007 and 19.09.2&:)07 have

N




3 AN

not been pressed and this fact was so noticed and recorded vide order

dated 10.11.2009.

3. Admitted fcc'rsl are that Applicant initidlly joined as
Observatory Attendant in India Metrological Department (IMD in short) in
1971. Later he was appointed/promoted as LDC, UDC and Administrative
—Ofﬁcer. As per recommend_d’rion made by 39 Central Pay Commission
Administrative and Technical wing of IMD was separated. As per pre-
separated recruitment rules, UDC can seek promotion to post of Scientific
Assistant through Limited Departmental Examination quota. 5§t Cehfrcl Pay
Commission in its recommer‘edc’ri'on prescribed pcy scale for. post of

Administrative Officer as Rs.7500-12000/- subject to fulfilment of conditions

dministrative Officer, Group B Gazetted but he was not allowed said
scale. Rather his pay was fixed in scale -of Rs.6500-10500/-. In such
circumstances, he submitted representation dated 12.12.2005 Whiéh had
beenA rejected vide communication dated 14/15.02.2006. Basic ground
urged in support of claim for scale of Rs.7500-12000/- is that similarly
situated officers in other departments have been allowed sdid scale, and
therefore, same -ccmnot be denied to him. Gazette of India nofification
dated 30.09.1997 issued while implementing recommendation made by 5t
CPC also prescribed revised pay scale of Adminisfroﬁve Officer as Rs.7500-
12000/-. Respondents being ‘a model employer cannot deny him said

benefit and therefore its action granting lower pay scale, is illegal, arbitrary

and is result of colourable exercise of power besides violation of Articles 14,

16 & 21 of the Constituﬁon of India.




5. Shri A. Ahmed, leamed counsel appearing for Applicant
vehemently contended that Applicant is entitled to pay scale of Rs.7500-
12000/-.

6. Vide O.A. 175/2008 basic grievance raised by Appliéont is that
while implementing recommendation of 3d CPC, Government of India vide
Office Order dated 18.05.1979, decided to sepcrcﬁe the Administrative.and’
Technical cadre of IMD and options were asked to be exercised to
confinue in administrative stfream or go to technical stream. At that point of
time, it was assured that complete bifurcation of the depoﬁmem‘ on similar
pattern as adopted by other scientific depcﬁmen’rs like ISRO, DOD, DOE,
and SO! etc. would be adopted. Though 30 years have gone by,
Respondents have not yet completed process of bifurcation. Rather, said
process of bifurcation was completed in administrative wing only upto to
level of Assistant Meteorologist i.e., equivalent to Administrdfive Cfficer.

S.K.Das Committee was constituted: for restrucwring IMD. lts report had

Strg
: %&;een submitted, but without any justification, Respondents have delayed

'plementcﬁon of scheme of bifurcation which has caused serious
rejudice to persons like Applicant working in Administrative ‘side: and
consequently he has suffered immensely as he has been denied
promotional cvenués. Similarly situated persons approached Principal
Bench of this Tribunal vide O.A. 573/2004, smt. Shalini Makhija vs. Union of
India & Ors. which was decided on 20.09.2004 directing Respondents to
take a final decision on the Infernolv Review Committee report. Appiliccnt
also approached this Tribunal earlier vide O.A. 89/2007,. which was
disposed of vide ordér ‘dat_ed 03.04.2007 requiing him to make detail

representation and in turn Respondents were directed to pass reasoned
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and speoking orders thereon. Vide speaking order dated 10.08.2007, it was

conveyed that restructuring of IMD is under active consideration of Ministry
of Earth Sciences and the recommendation of the Internal Review
Committee headed by Dr.U.S.De, the then ADGM, has dready been given
to said Committee for consideration. Vide O.M. dated 19.09.2007 it was
- conveyed that no further information can be given fill the report of

restructuring committee receives approval of the Government.

In this regard leamed counsel contended that on one hand
Respondents are dithering to take any final decision in the rﬁaﬂer and on
the other hand, Applicant’s career has been adversely affected. In the
above backdrop, leamed counsel contended that Applicant cannot be

made to suffer for any inaction on the part of Government and its

agencies.
(\\;tfa\t/i/@\\ | |
, o /26\ 7. By filing reply, the Respondents pointed out that scheme of
a_s paration of administrafive and technical wings of IMD, duly approved by
PO

£)

he Ministry of Finance was issued vide office order dated 03.07. 980, which
was made effechve from 01.07.1980. Approval of Ministry to the
redesignation of technical posts into equivalent cdmmnstro’nve posts was
circulated by Budget Section vide office order dated 24.03.1986, based on
which order dated 16.04.1986 was issued requiring concerned department
to exercise fresh options. Thereafter proposal of creation of 21 posts of
Administrative Officer by re-designating by equivalent technical cadre of
Assistant Meteorologist Grade was taken ub with the Ministry of Finance,
which was finally approved on 07.04.1999. The posts of Administrative
Officer, so created, were filed up as pér Aprovision in the noftified

Recruitment Rules. Administrative and. technical cadres were separated

X



and new Recruitment Rules for administrative cadre were framed and

notified on 15.01.1983. Vide O.M. dated 14.06.1985 Applicant's request for
promotion wq§ noted and he was conveyed that he would be considered
after bifurcation of fechniéol ond administrative wings in the department.
21 posts of Administrative Officer were created in the pay scale of R§.6500

" 10500/- under matching saving by re-designating equal number of
technical posts in the cadre of Assistant Meteorologist Grade Il in the pay
scale of Rs.6500-10500/- (pre-revised pay scale of Rs.2000-'3500/;) in 1999. As
per 5 CPC recommendation, revised ﬁcy scale of Rs.7500-12000/- was
given to those Administrative Officers who were in the pre-revised scale df
Rs.2375-3500/- and not to those who were in receipt of their pcy in the pre-
revised scale of Rs.2000-3500/-. Applicant was promoted as Ac;iminis\‘roﬁve
Officer w.e.f. 06.09.2005 and his representation dated 12.12.2005 for grant
_of higher pay scale was considered but it was found that since he was not

RPN

." ; I'p the pre-revised scale of Rs.2375-3500/-, prior to implementation of 5™

- CPC recommendation, he was not entitled to the scale of Rs.7500-12000/,
R and said fact has been apprised to him. Even as on dcte,' cadre

restruéturing in the Administrative Wing do not have any post in the pay

scale of Rs.7500-12000/-.

8. With reference to reply filed vide O.A.-175/2008 it was stated
that in terms of direction of this Tribunal vide order dated 03.04.2007 ih O.A.
89/2007 Applicant's comprehensive representcﬁon was considered and
detail speaking order dated 10.08.2007 had been passed ihfoming him
that proposal of restructuring is under active consideration of ‘z?he Ministry of
Earth and Sciences. His subsequent representation was also d:isposed of on

19.09.2007. The report of $.K.Das Committee has not been cpgf)roved so far,

R
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and therefore, same cannot be implemented. Unless.recommendaﬁon is
accepted by fhe Government, question of implementation of such
re_commenddﬁon' did not arise. An Internal Review Committee was
constituted in IMD by the Director General of Mefebrology for
éugmen’roﬂon of administrative staff strength required in various cadres for
a vertical bifurcation of administrative and technical set‘u"p of IMD vide
O.M. dated 02.07.1999. The report in original submitted by the Chairman of
said Committee was forwarded to the Depcrfmen'f of Science and
Technology vide letter dated 26.04.2000 for placing the report before the
DST Review Commit’ree headed by Dr.K.Kasfurira'ngcn, the then Secretary,
Department of Space. The Government did not approve recommendation
made by Dr. Kcsturircngon‘ Committee on the report of Internal Review

Committee so far. After formation of Ministry of Earth Sciences, the

recommendations of Internal Review Committee for administrative staff

o were forwarded to the said Ministry for its consideration, which has also not
‘ N8 irg,,
S _\w\\ ~ . |

/%V 0/,}. een findlized till date. Bifurcation is being done in the phased manner
R <

S ¥ o

PR S

ithout chy dddiﬁonol support of Government. At present no employee of

the highest post in the administrative cadre is Administrative Officer in the
pay scale of Rs.6500-10500/- Group 'B" Gazetted, and also there is a ban
for creation of post, therefore, it is compulsion on the borf of depoﬁmenfc|
authority to deploy scientiﬂc officers in administrative wing to manage 'fhe

show. Recommendations of any of the Committees have not so far been

for the Respondents.

R

approved by the Government, was the emphasis laid by learned counsel
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9. We have heard Shri A.Ahmed, learned counsel for Applicant in
both O.Ais, Smt. M.Das, learned Sr. C.G.S.C. and Ms. U.Das, learned Addl.
C.GS.C. for the respondents in O.A. Nos. 277/2006 and 175/2008

respectively. We have also perused the pleadings and materials placed on

record.

‘10. Reliance has been placed by learned counsel for Applicant

on 2006(9) SCC 404, K.T. Veerappa vs. State of Karnataka and 2009 (2) GLT
350, Shyamal Kanti Deb vs. State of Tripura & Ors. to c’on’re.nd that granting
lower pay scale to Applicant amounted to down-gradation, which is
impermissible. On examination of the matter, particularly with reference to

the materidls placed on record, we observe that sanction of the President

to. create 21 pos’rs of Administrative Officer (Group ‘B' Gazetted) was

Ad;\r\.%;r_ . v..;;\c_:‘onveyed vide O.M. dated 07.04.1999 in the pay scale of Rs.4500-10500/-in
T T -

-~

IMD by surrendering equivalent post of Assistant Meteorologist Grade |

A8

fGroup B Gazetted) also in the pay scale of Rs.6500-10500/-. It is undisputed

A fact that ot the time of implementation of 5t CPC recommendations,

Applicant wds not in pay scale of Rs.2375-3500/. The revised pay scale of
Rs.7500-12000/- was allowed to those Administrative Officers who were in
pre-revised scale of pay of Rs.2375-3500/-. Admittedly, Applicant was not
enjoying said pay scale of Rs.2375-3500/- prior to his perotion as
Administrative Officer. Moreover, post of Administrative Officei; had been
created after recommendations made by §th CPC and its implementation.
We may dlso note at the cost of ‘repeﬁ’rion that said posts weire created
vide O.M. dated 07.04.1999 by which time implementation of 5th CPC had
been undertaken. We may also observe that validity of said (DM dated

07.04.1999 creating the post in scale of Rs.6500-10,000/- hcs? not been

e e e =
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a \ questioned either in present proceeding or in any other proceedings

initiated on that account. Grant of revised pay scale of Rs.7500-12000/- is
not automatic and ipso-facto. Furthermore, perusal of para 46.13 of 5th
CPC recomméﬁdofion’s reveals chn‘ hierarchy above the level of Office
Superintends comprises Assistant Ac;minis'rroﬁve Officers and Administrative
Officers and a small number of them were in the pay scale of Rs.2000-3200,
but the mqjority were in the pay scadle of Rs.2000—3500/—; Rs.2375-3500/- and AA
Rs.2200-4000/-. The revised designation of Administrative Officer was as
Administrative Officer Grade-Il in the pay scale of Rs.2500-4600/-.-Applicc|nf‘

did not fallin such category.

1. As far as judgmen’rs relied upon by learned counsel for

- P\dmmls,, Appllccnf in suppon‘ hls claim for higher pay scale are concemed, we do

Q\

_:_h t find any justification and same do not assist him in any manner. Thus,
o
g

; \j’e find no substance and jushf cationin the submlssmn made by Applicant

in O.A.277/2006 that he is entitled to revised pay scale of Rs.7500-1 2000/-.

12. As.far as relief claimed in O.A.175/2008 is concerned, we
noticed that though the decision on bifurcoﬁoﬁ in IMD particularly to
administrative and technical/scientific wing has been pénding‘ since 3d
CPC recommendation and S.K.Das Committee had submitted its report in
the year 1990, yet no final decision on fhe said aspect had been taken
despite passage of almost 2 decades. We note with concern that
Administrafive Ministry cannot remain so unconcerned ‘about such an
important  aspect, nomély, bifurcation of administrative  and
technical/scientific wings in IMD. There is a need and Justification to impress
the Government that such matters requires urgent attention. In the

circumstances, as no final decision has been taken by the Govemnment
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though therecfter another two committees were constituted under the

chairmanship of Dr.US.De as well as Dr.K.Kasturirangan, present O.A. is
disposed of with direction fo Respondent Nos.l and 2 to decide said
aspect with utmost expedition, in any case not later than six months from

the date of receipt of this order.

13. In the result, our conclusion is:
(@) O.A. 277/2006 is devoid of any merit. and accordingly
dismissed;
\NiStras, _ b) O.A. 175/2008 is disposed of with directions vide
o _\%\ (o) p

paragraph 12 above. No costs.

Sd/- MK .Gupta
Member (J)
. 8d/-M K Chaturvedi
: Member (A)

g e
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IN THE CENTRAL ADMINITRATIVE AL
GUWAHATI , '
ORIGINAL APPLICATION NO._A 77~ OF 2006.
Shri Purushottam Das
...Applicant
- Versus -
The Union of India 8 Others ...Respondents
INDEX
SL Ne. Annexure Particulars Page No.
1 Application 1to 14
2 Verification 15
3 A Photocopy of the letter No.E (2) 146/ 27/41 dated
12.01.1972 enlisting the names of the suoccessful A
candidates on merit for recruitment in the post of
Lower Division Clerk in India Metrological
Department.
4 B&B1 Photocopies of Certificate and Training result of the Y- 19
Applicant issued by the Director Training & Deputy
Director General of Observation (Forecasting), India
Metrological Department.
5 c Extract Copy of 3™ Central Pay Commission 1973 [|q_ 9]
- Report. v
6 D Photocopy of the Office Order No. E (2) 107/03/79
dated 18.05.1979 issued by India Metrological | 24 - 24
Department, Government of India.
7 E Photocopy of the Office Memorandum No.AE-290
(E) /27941 dated 26.02.1983 issued by the Office of | 95
the Deputy Director General of Metrology (Instrument
Production), New Dethi.
8 F Photocopy of the letter dated 14.06.1985. 96
9 G Photocopy of the Extract Report of the 5™ Pay
Commission issued in January 1997. L1~ 29
10 H Photocopy of the Extract copy of Gazette of India
report Part 1l issued on 30.09.1997. 30-3)
1n 1 Photocopy of the Office Memorandum No.B-
73268 dated 07.04.1999 issued by the India| 3%
Metrological Department, Government of India. .
12 J Photocopy of the letter No.A32014/A0/2/03- 23 - 35
EL
13 K Photocopy of the Representation dated 3¢
12.12.2005 before the Respondent No.2.
14 L Photocopy of the letter No.DGM UOI No.E 3.
(1) 894 /15/2005/16228 dated 14/15.02/06.
Date: 7- - 200 Filed By:
St Bkaf'[‘qakax\]ee
Advocate
W)
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH, GUWAHATI

(An Application Under Section 19 of the Administrative Tribunals Act 1985)

ORIGINAL APPLICATION NO. 29'?‘ OF 2006.
Shri Purushottam Das

... Applicant
- Versus -
The Union of India & Others
‘ DATE & SYNOPSIS:

1971 Applicant was appointed as Observatory Attendant in the
India Metrological Department (in short IMD)

‘ 22.01.1972 Applicant was appointed as Lower Division Clerk (in IMD)

"; through Examination and secured 1¥ position

q 1973 The 3" Central Pay Commission Report was published and
made certain recommendation regardmg funcuonmg of India
Metrological Department

07.09.1973 He has successfully completed the Elementary Course in
Metrology with 68%.

1976 He passed his BA Examination.

18.05.1979 As per recommendation of 3 Central Pay Commission

S————> Administrative and Technical Cadre in India Metrological
Department was _ge;p:a_@t_r_*ed.."

- 1982 - Applicant has passed the Departmental Examination for the
post of Upper Division Clerk.

1997 5" Central Pay Commission Report was published and the
commission expressed their view regarding pay scale of
Head-Clertk / Supervisor, Cadre of Ministerial Post and

- Administrative Officer.

.09.1997 The Gazette of India vide their notification revised the pay
scale of the Administrative Officer in the scale of Rs.7500-
250-12000/- in lieu of earlier scale of Rs.2375-75-3200-100-
3500/-.

07.04.1999 India Metrological Department, Government of India created
21 posts of Administrative Officers (Group “B” Gazetted) in
the pay scale of Rs.6500-10500/- .-Although as per Gazette
Notification the pay scale of Administrative Officers are fixed
at Rs.7500-250-12000/-.

19.09.2005 Applicant was appointed as Administrative Officer in the pay

2F

scale of Rs.6500-200-10500/-. It is to be stated that apart
from the aforesaid newly created Administrative Officer,



12.12.2005

14/15.02.2006

other Administrative Officer of the India Metrological
Department are enjoying the pay scale of Rs.7500-12000/-.

Applicant filed a Representation before the Respondent No.2
for implementation of pay scale of Administrative Officer at
Rs. 7500-250-12000/- in reference to Gazette Notification
dated 30.09.1997.

The Office of the Respondent No.2 rejected the claim of the
Applicant in a most mechanical and arbitrary manner.

Hence this Original Application for upgradation of the pay
scale of the Applicant. ‘



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
- . GUWAHATI BENCH, GUWAHATI

(An Application Under Section 19 of the Administrative Tribunals Act 1985)
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'ORIGINAL APPLICATIONNO. ___ 211 OF 2006

BETWEEN

Shri Pﬁrushotlam Das

"Son of Shri Sunkaram
- Administrative Officer

Regional Metrological Centre
India Metrological Department
Government of India

'N. E. Region, Head Quarter
~ Borjhar, Pin-781 015,

... Applicant
- AND -

“The Union of India represented by the

Secretary to the Government of India,
Ministry of Science And Technology and
Ocean Development, New Mechuruli
Road, New Delhi-1. -

The Director General of Metrology
India Metrological Department,
Mausam Bhawan, Lodhi Road
New Delhi-110 003.

- The Deputy Director General of

Metrology,  Regional =~ Metrological
Centre, India Metrological Department,

- Guwahati-781 015.

DETAILS OF THE APPLICATION

1) PARTICULARS OF THE ORDER AGA[NST WHICH THE
APPLICATION IS MADE:

This instant application is made against the Impugned Letter
No.DGM UOI No.E (1) 894/1‘5/2005/1622'8 dated 14/15.02.2006
issued by the Office of the Respondent No.2

et/
/|

e
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2)

3)

4

JURISDICTION OF THE TRIBUNAL:

The Applicant declares that the subject matter of the instant
application is within the jurisdiction of the Hon’ble Tribunal.

LIMITATION:

The Applicant further declares that the subject matter of the
instant application is within the limitation prescribed under Section
21 of the Administrative Tribunal Act 1985,

FACTS OF THE CASE:
Facts of the case, in brief, are given below:

4.1) That your humble Applicant is a citizen of India and as such,
he is entitled to all the rights, protections and privileges guaranteed
under the Constitution of India and the laws framed thereunder.

42) That your Applicant begs to state that he is presently working
as Administrative Officer in the Regional Metrological Centre, India

- Metrological Department, N. E. Region Head Quarter-Borjhar

Guwahati-781 015.

43) That your Applicant begs to state that he had joined in the
India Metrological Department in the year 1971 as Observatory
Attendant. Thereafier, he appeared in the examination for the post of
Lower Division Clerk (in short L.D.C)) in the India Metrological
Department along with other -candidates through Employment
Exchange, He secured 1" position in the Selected Merit List of

* Lower Division Clerk. Thereafter he was appointed as L.D.C. in the

above said Department w.e.f. 22.01.1972. He had passed English &
Hindi Type Writing by securing 89% of marks in Hindi Type

Writing. He obtained his B.A. Degree in the year 1976. Moreover,

he had passed the Elementary Course of Metrological Training in a
single attempt by securing 68% of marks. He was promoted to the
post of Upper Division Clerk (in short U.D.C.) on the basis of his

seniority in the Department.
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Photocopy of the letter No.E (2) 146/ 27/41
dated 12.01.1972 enlisting the names of the
successful candidates on merit for recruitment
'in the post of Lowelj Division Clerk in India
Metrological Department is annexed herewith
and marked as ANNEXURE-A.

Photocopies of Certificate and Training result of
the Applicant issued by the Director Training &
Deputy Director General of Observation
(Forecasting), India Metrological Department is
annexed herewith and marked as ANNEXURE
B & Bl. |

4.4) That your Applicant begs to state that the 3" Central Pay
Commission 1973 in its report made certain recommendation
regarding the functioning of India Metrological Department. Some
of the recommendations made by the 3" Central pay Commission
regarding cadre structure of the India Metrological Department are

quoted below for kind perusal of this Hon’ble Tribunal : |

“ In the course of our examination of the cadre
structure of the Department, we noficed that out of a
total strength of 1100 posts of QObserver, Senior
Observer and Scientific Assistant in the headquarters
office, about 14 % were engaged on purely
administrative and accounting duties. On the other
 hand the recruitment rules fér the posts of Senior
Observer and Scientific Assistant provide for
promotion of non-scientific staff like Upper Division
~ Clerks, Stores Keepers, Lower Division Clerks,
Telephone Operators, efc. to these posts. It appears to
us that the employmeni of scientific personnel on
purely administrative duties in such large numbers and

the promotion of non-scientific staff to scientific posts
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is not a satisfactory arrangement and should be looked

into”.

On the aforesaid recommendation made by the 3 Central
Pay Commission in 1973, the Government of India had separated the
Administrative and Technical Cadre of India Metrological
Department vide Office Order No. E (2) 107/03/79 dated 18.05.1979
issued by the India Metrological Department. Accordingly, the
administrative and technical cadre in India Metrological Department
was separated.. The post of Administrative Officer was made up of
21 posts of Assistant Metrologists in the pre-separated recruitment
rules. It was also mentioned in the Office Order that new
recruitments rules are fo be framed to regulate the mode of
appointment after bifurcation. It was further mentioned that the
technical staff who are being utilized for administrative work will be
given an option as to whether they want to continue in administrative
stream or would go to technical staff The choice must be made
within 31.08.1979. It was also provided that those staff in the
technical side has opted to remain in technical side will not be
eligible for promotion in the administrative wing after 31.08.1982.

Extract Copy of 3" Central Pay Commission
1973 Report is annexed herewith and marked as
ANNEXURE - C,

Photocopy of the Office Order No. E (2)
107/03/79 dated 18.05.1979 issued by India
Metrological Department, Government of India
is annexed herewith and marked as
ANNEXURE- D.

4.5) That your Applicant begs to state that, in the pre-separated
recruitment rules of the India Metrological Department, there was a
provision for promotion for Uﬁper Division Clerk (UDC) to the post
of Scientific Assistant through Limited Departmental Examination



Quota. The applicant who was working as UDC at the relevant time
requested the Authority concemed to appear in - the said
Examination, but the same was denied by the Authority concerned
on the plea that he is ineligible for promotion to the post of Scientific
Assistant as per the new recruitment rules. It is worth to mention
here that some of the Lower Division Clerk (L.D.C.) of the India
Metrological Department, Government of India had approached
some of the Benches of the Hon’ble Central Administrative Tribunal

to give them chance for option to go for Scientific Wing

Accordingly, as per the direction of the Hon’ble Tribunal the
aforesaid L.D.C. were given chance for taking option in the
Scientific Wing of India Metrological Department. Thereafter they
were selected for Metrological Training . But, the applicant, who had
already completed the said Metrological training successfully was
not given a chance by the concerned Authority. In this connection
the Applicant had filed a Representation on 15.02.1983 before the
Deputy Director General of Metrology (Instrument Production) for
sympathetic consideration of his case that but the same was rejected
by the Office of the Deputy Director General of Metrology
(Instrument Production), New Delhi vide Officc Memorandum
No.AE-290 (E)/27941 dated 26.02.1983.

Photocopy of the Office Memorandum No.AE-
290 (E) /27941 dated 26.02.1983 issued by the
Office of the Deputy Director General of
Metrology (Instrument Production), New Delhi
is anmexed herewith and marked as
ANNEXURE-E.

4.6) That your Applicant begs to state that on 16.05.1985 had filed
a representation before the Deputy Director General of Metrology
(Instrument Production) for consideration of his name for promotion -
to the post of Administrative Assistant. The Assistant Metrologist
(Administration) vide his letter No.AF-290 (P)(85)/6413 dated
14.06,1985 informed the applicant that his request for promotion to
the post of Administrative Assistant has been noted and will be
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considered after bifurcation of the Techmical and Administrative
wing. .
Photocopy of the letter dated 14.06.1985 is
amnexed herewith and marked as ANNEXURE-
F.

47y That your Applicant begs to state that the 5™ Central Pay
Commission report which was published in the month of January
1997 has expressed their view regarding pay scale of Head Clerk /
Supervisor, Cadre of Ministerial post and Administrative Officer.
The view expressed by the 5™ Central Pay Commission was that
“the pay scale of the Assistant in Non-Secretariat Organisations
should slightly be lower as compared to the pay scales of Assistants
in the Secretariat. Assistants in subordinate offices may therefore, be
placed in the pay scale of Rs.1600-2660/-. The post of Head Clerk
(Rs.1400-2300) and Office Superintendent Level II (Rs.1400-
2300/Rs.1400-2600) also exist in all the Non-Secretariat
organisations. It is felt that none of these posts has any supervisory
Sfunctions with the name. It will be appropriate if the two grades are
merged with the cadre of Assistants. Their pay scales and
designations will also be modified accordingly. The post of Office

| Superintendent Level I (Rs.1600-2660) or Office Superintendent in

the pay scale of Rs.1600-2660/Rs.1640-2900 are supervisory posts
in the real sense. The incumbents of these posts supervise the work
the Assistants, Head Clerks and other clerical staff in the Offices.
They should, therefore, be designated uniformly as Office
Superintendent and placed in the pay scale of Rs.1640-2900. To sum
up the discussion so far, the cadre of ministerial posts in Non-

Secretariat organisations should be organized in the following

manner:- .
LDC - Rs.950-1500
UDbC - Rs.1200-2040
Assistant - - Rs.1600-2660
Office Superintendent - Rs.1640-2900

The hierarchy above the level of Office Superintendents
comprises Assistant Administrative Officers and Administrative
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Officers. A small number of them are in the pay scale of Rs.2000-
3200, but the majority are in the pay scales of Rs.2000-3500/
Rs.2375-3500 and Rs.2200-4000. A good number of Superintendents
are also in the pay scale of Rs.2000-3200.. Due to the general
decision to merge the pay scale of Rs.2000-3200 with the pay scale
of Rs.2000-3500, the Office Superintendents in the pay scale of
Rs.2000-3200 and Assistant Administrative Officers in the same pay
scale or in the higher pay scale of Rs.2000-3500 will need to be
treated equally. The post of Administrative Officers in these
organisations may, therefore, be recognized/redesiganted in the

Jollowing manner.
Sl. Present Designation/ Revised Designation/
No. Pay Scale Pay Scale
1. Supdt. / Asst. Adm, Officer Administrative Officer
(Rs.2000-3200) Grade-HI1
(Rs.2000-3500) (Rs.2000-3500)
2. Administrative Officer | . Administrative Officer
(Rs.2375-3500) Grade-I1
(Rs.2500-4000)
3. Administrative Officer Administrative Officer
(Rs.2200-4000) : Grade-1
| (Rs.2200-4000)
4. Sr. Administrative Officer Sr.Administrative Officer
(Rs.3000-4500) (Rs.3000-4500)

In Offices having posts in both the pay scales of Rs.2000-
3500 and Rs.2000-3200, the former being promotion grade for the
letter, the pay scale of higher post shall be revised to Rs.2500-4000,
if the functional considerations so dictate. Otherwise, both the
grades can be merged in the pay scale of Rs.2000-3500.”

Photocopy of the Extract Report of the 5™ Pay
Commission issued in January 1997 is annexed
herewith and marked as ANNEXURE-G.
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4.8) That your applicant begs to state that “The Gazette of India”
vide their notification published on 30 September 1997 has revised
the pay scale for certain common categories of Staff. Accordingly,
the pay scale for Administrative Officer was revised in the scale of
Rs.7500-250-12000/- in licu of the earlier scale of Rs.2375-75-3200-
100-3500. The aforesaid revised pay scale was effective for the
Office Staff working in organisation outside the Secretariat.

Photocopy of the Extract copy of Gazette of
India report Part II issued on 30.09.1997 is
annexed herewith and marked as ANNEXURE-
H.

4.9) That your Applicant begs to state that the India Metrological
Department, Government of India, vide their Officc Memorandum
No.B-73268 dated 7" April 1999 created 21 nos. of posts of
Administrative Officers (Group ‘B’ Gazetted) in the pay scale of
Rs.6500-10500/- in India Metrological Department by surrendering
equivalent post of Assistant Metrological Gr.II (Group ‘B’ Gazetted)
in the pay scale of Rs.6500-10500/-. It is worth to mention here that
except above mentioned 21 newly created posts of Administrative
Officers, other Administrative Officers in the same rank and
working in the same office are enjoying the revised pay scale of
Rs.7500-250-12000 as per “The Gazette of India” notification
published on 30 September 1997.

Photocopy of the Office Memorandum No.B-
73268 dated 07.04.1999 issued by the India
Metrological Department, Government of India
is amnexed herewith and marked as
ANNEXURE-L

4.10) That your applicant begs to state that the Office of the
Respondent No.2 vide their notification No.A 32014/A0/2/03 ~ E.I
dated 19” September 2005 appointéd the applicant as Administrative
Officer w.e.f 06.09.2005 in the pay scale of Rs.6500-200-10500.
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Being aggrieved by the anomaly in the pay scale of Administrative
Officer he filed a Representation on 12.12.2005 before the
Respondent No.2 and also prayed for implementation of the pay
scale of the Administrative Officer at Rs.7500-250-12000 in
reference to Gazette Notification dated 30™ September 1997. The
Office of the Respondent No.2 vide their letter No.DGM UOI
No.E() 894/15/2005/16228 dated 14/15.02.2006 rejected the claim
of the applicant in a mechanical and arbitrary manner. Hence finding
no other alternative your applicant is compelled to approach this
Honble Tribunal for secking justice in this matter.

Photocopy of the letter No.A32014/A0/2/03-
EI annexed herewith and marked as
ANNEXURE-J, ‘

Photocopy of the Representation dated
12.12.2005 before the Respondent No.2 is
annexed herewith and marked as ANNEXURE-
K

Photocopy of the letter No.DGM UOI No.E (I)
894 /15/2005/16228 dated 14/15.02/06 is
annexed herewith and marked as ANNEXURE-
L.

4.11) That your Applicant begs to state and submit that in the
rejection letter it has been stated by the Office of the Respondent
No.2 “ The pay scale of Rs.7500-200-12000 has been given to those
Admin. Officers by 5" Pay Commission who were working in pre-
revised scale of Rs.2375-75-3200-100-3500. The posts of Admin.
Officers were not in existence before implementation of 5% Pay
Commission in IMD”. The said rejection letter was issued by the
Respondents without applying their proper mind. It is to be stated
that the newly created 21 Administrative Officers of the India
Metrological Department and other Administrative Officers of the
India Metrological Department are in common cadres, categories



—10- | (7\

and they are similarly situated, although the Respondents have
discriminated among them by giving two different pay scale in a
simifar posts. The Government of India vide their notification
published in “The Gazette of India” has clearly mentioned the pay
scale of Administrative Officers at Rs.7500-12000 without any pre-
condition. However, the Respondents in an arbitrary and whimsical
manner granted lower pay scale to the newly created 21
Administrative Officer of India Metrological Department.

4.12) That your applicant submits that due to non-consideration of

his appropriate pay scale of Rs.7500-250-12000 in the post of
Administrative Officer, he is suffering from heavy financial loss. As

such the action of the Respondents are arbitrary, unjust, unfair,

illegal, discriminatory and violative of the principle of natural justice
and doctrine of equality.

4.13) That your applicant submits that the cause of action arises
each and every day, every month for non-fixation of appropriate pay
scale in favour of the applicant. '

4.14) That your applicant submits that the Respondents have acted
wi;h a mala-fide intention only to deprive the application from his
legitimate right.

4.15) That your applicant submits ‘that the action of the
Respondents is highly illegal, improper, and whimsical and also
against the fair play of Administrative jusﬁce.

4.16) That your application submits that the Respondents have
violated the fundamental rights of the applicant.

4.17) That the applicant demand justice and same has been denied
to him. '

4.18) That this application is filed bonafide and for the interest of
Jjustice.
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GROUNDS FOR RELIEF WITH LEGAL PROVISIONS:

5.1) For that, due to the above reasons narrated in detail the action
of the Respondents is in prima facie illegal, malafide, arbitrary and
without jurisdiction. Hence the Imbugn& Rejection letter DGM
UOI No.E (1)/894/15/2005/16228 dated 14/15.2.2006 issued by the
Office of the Respondent No.2 is liable to be set aside and quashed.

5.2) For that the applicant being similarly situated and working in
the same Department as Administrative Officer with other
Administrative Officers. As such Respondents cannot deny the
appropriate pay scale of Rs.7500-250-12000 to the applicant as they
are paying the aforesaid pay scale to other Administrative Officers
working in the same Department. Hence the Impugned Rejection
letter DGM UOI No.E (1)/894/15/2005/16228 dated 14/15.2.2006
issued by the Office of the Respondent No.2 is liable to be set aside
and quashed.

53) For that, “The Gazette of India” vide their Notification dated

30™ September 1997 had fixed the revised pay scale of the
Administrative Officer at Rs.7500-250-12000 without any
precondition. As such the Respondents' cannot deny the same
benefits to the applicant. Hence the Impugned Rejection letter DGM

UOI No.E (1)/894/15/2005/16228 dated 14/15.2.2006 issued by the

Office of the Respondent No.2 is liable to be set aside and quashed.

5.4) For that, the non consideration for granting the appropriate |
revised pay scale to the Applicant is bad in law and also not
sustainable in the eye of law. Hence the Impugned Rejection letter
DGM UOI No.E (1)/894/15/2005/16228 dated 14/15.2.2006 issued
by the Office of the Respondent No.2 is liable to be set aside and
quashed.

5.5) For that, being a model employer the Respondents cannot
deny the same benefit of appropriate pay scale to the applicant as the

Respondents are paying the appropriate pay scale to other similarly
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situated persons. Hence the Impugned Rejection letter DGM  UOI
No.E (1)/894/15/2005/16228 dated 14/15.2.2006 issued by the Office
of the Respondent No.2 is liable to be set aside and quashed.

5.6) For that, the applicant’s case is genuine and need to be
considered by the Respondents by granting him appropriate pay
scale in the light of facts and circumstances of the case. Hence the
[mpugned Rejection letter DGM UOI No.E (I)/894/15/2005/16228
dated 14/15.2.2006 issued by the Office of the Respondent No.2 is
hable to be set aside and quashed.

5.7) For that, the action of the respondents is arbitrary, mala-fide
and discriminatory with an ill motive. :

5.8) For that, the applicant have a strong prima facie case in his
favour. The balance of convenience is strongly lies in favour of the
Applicant. It is a preeminently fit case where this Hon’ble Tribunal
may be pleased to interfere into the matter and direct the
gcspondmm to grant appropriate pay scale to the applicant.

5.9) For that, the Respondents are resorting the colourable
exercise of power only to deprive the applicant from his legitimate

rights.

5.10) For that, the Respondents have violated the Article 14,16 &
21 of the Fundamental rights guaranteed under the Constitution of
India.

5.11) For that, in any view of the matter the Impugned Order of
Rejectiqn for not granting the appropriate pay scale to the applicant
is not sustainable and same is liable to be set aside to be quashed.

The applicant craves leave of this Hon’ble Tribunal advance
further grounds the time of hearing of this instant application.
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DETAILS OF REMEDIES EXHAUSTED:

That there is no other altemative and efficacious and remedy
available to the applicant except the invoking the jurisdiction of this

‘Hon’ble Tribunal under Section 19 of the Administrative Tribunal

Act, 1985.

MATTERS NOT PREVIOUSLY FILED OR PENDING WITH
ANY OTHER COURT:

That the Applicant further declares that he has not filed any
application, writ petition or suit in respect of the subject matter of
the instant application before any other court, authority, nor any such
application, writ petition of suit is pending before any of them.

RELIEF SOUGHT :

Under the facts and circumstances stated above,
the applicant most respectfully prayed that Your
Lordship may be pleased to admit this application, call
for the records of the case, issue notices to the
Respondents as to why the relief and relieves sought
by the applicant may not be granted and after hearing
the parties may be pleased to direct the Respondents to

give the following relieves.

8.1 That the Hon’ble Tribunal may be pleased to direct the
Respondents to grant the applicant the pay scale of Rs.7500-250-
12000/- w.ef the date of his appointment (ie. 06.09.2005) as
Administrative Officer, along with all consequent financial and
service benefits which he is entitled. |

8.2 To Pass any other relief or relieves to which the applicant
may be entitled and as may be deem fit and proper by the Hon’ble
Tribunal.

8.3 To pay the cost of the application.
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10)
11)

12)
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INTERIM ORDER IF ANY PRAYED FOR:

At this stage the applicant does not seck any interim relief but
if the Tribunal may deem fit and proper may pass any order / orders.

Application is filed through Advocate.
Particulars of LP.O.:

LP.O. No. . 96 6 326020
Date of Issue QL - 8- 20048
Issued from T Guwd ehet G PO
Payable at : Gruwoah el .
LIST OF ENCLOSURES:

As stated above.

Verification. .,



VERIFICATION

I, Shn Purushottam Dass, Son of Late Sunkaram, aged about 55

years, working as Administrative Officer, Office of the Deputy Director
General of Metrology, Regional Metrological Centre, Borjhar, Guwahati-781
015 do hereby solemmly verify that the statements made in paragraph nos. 41,
49, and 41l ———are true to my knowledge, those made in
paragraphnos. 4.3, 4.4, 45, 4-6,4.7, 4.9, 4.9, h-10
are being matters of records are true to my information derived there from
which 1 believe to be true and those made in paragraph 5 are true to my legal
advice and rests are my humble submissions before this Hon’ble Tribunal. I
have not suppressed any material facts.

And I sign this verification on this the Zwiday of November 2006 at
Guwahati.

ol

DECLARANT

(PR Yo7 747

Meg )
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A v INDLL METEOROLGICAL DEPARTHINT
' : (BHARAT. MAUSAM VIGYAN VIVHAG)

C¥FICE OF THE DIRECTOR GEMERAL ™03 ORSERVATORL 3

LODI_RQWD, ' _WE 4 DELHI-3.

HOVE(2)146/77/71 - Dated New Dolhi-3;

“he following candidntes h%ve been. declared succensful in the.

exrmin~ticn conducted in Noygmber'19?1,for.drnwina

toen crranged in order of merit,

S.Ee. _ ~ . deme -
1. Zhri  Purushottam Dasgi. i
R R
2‘ n

Gurcharan Jit. = i oo
3, " :
4' "

2aj Xumar - R
Devinder Kumar Lamba
. Harminder Singh

Cirdhars Lel’

Erishan SinghjﬂiyanL

D 2 o W\
.

iekh Hnj Gimh(Schedul g Cagte

Lupolntment 1o worts of Lower Mvision Clevk ata,
evallatddity of vacancios rnd Govt,orders roloting

the . J1/72.

The names have

211

. 207

104

103

i

wi1l e e o mubﬂnct to

"  .A$u§§%w%

compatitive
up n prnel of names for
recruifment to posts' of Lover Division Clerk,storekéeer etc.

5 A

o

e b 7 e

Lo runcrvation of vacanokes

e

oz Geheduled Cnate/Sehoduied. Tribe candidatog.

S ﬂ/7'
(P. L, GEONGE)
YMeteorol opist Gr-I(Establishment)
. {itausan Visteshugyn Shrenl-I(Sibdbandi)
) C for Director Cencral of Tbservatories
~ (Krtts Védhshalnon Ke Mohanideshak) .

HHHFRK

%0, B(2)146/27/71 Dated Hew Deihi-3,

the /3 /1/72.

Copy $o:- Sk, (le.-.uq.;,.,,, lrad ¢ /l__lkg.]x LLer, M bely

for information nnd Fuidnnga, .
YT X S

B Pl GH)
unmlﬂmemlwﬁmm

A

Conheynle Moo Viahouhngyn)
for Director General of Muwervatorion
(Krite Vedhshalaon Ke Hahanideshak)

WeNe e e
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INDYA  METEOROLOGICAL  DEPARTMENT :

¢

TEMTATAr & ITHTT "mw (qaigam) & S, s S
Offxcc of the Deputy Director’ General’ of Obscrvntoric‘s(k'orccustmg), Poona-5.
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A1
Name

v<¢ﬂ G L B
Betch No. 1129 °

. FTIHT . -
N Office :DDGI New Delhi

Designotion : L,D,C,

I f ' o ' qIew o
NFG AT B ‘ % nenee -5-

Educational ot Commenced on: 14-6 1973 . :
Qualificntions : Matrie cE Truini_nrj , ‘ o ] ;B
o ' R R EL] . , B
ot - . _Cornpl.ctud_ ou: 7-9-1973 ’
RS ARRRORR ° €% il rvxs : y
Courae Undevgone _f_‘l_—l. _'li'._)f _I". ,,‘i.-’li...’l.ﬁ_j{w o C 0OUns }" T

)
. ot e ¢ 0 s
]
v e e @ e s s e Ge eidneiemson 0w eayoe frn Se o ——— — g —

Fisaos
'g
1

~ fo y 1
waeds | Sieede o LT o . Tewrfr -
Subject Max . Marks |- Pass-Marks- - Max ks ; 0‘;.,u1nod - Remarks o

- e e aw e e e b e e = et e

- B A B R SR S U r
‘4 NS "1’ l"';ﬂrq . sy - Lt A . ki
é TeaTel S :f«" :;
g : Met. Theory - 150" T ; 1
S (PO — - B (TS S

o
ot

- [ —
TR

Practical 300 180 - . 226 . Qood o

- o v o o o

Passed,

e e e e e D T Ty e T

i '
Viva-Voee 100 o 60

B ] st LTy g

of om0 et v o (m.......,....... ave ten st . oy W e b

T

Percen tu;;a : 68

//C[/ / rl A, Ch W)’I’:"i/i '-.

(K.K, nmawnru 7~'//’/73 j
U'I?WV‘T IBtA1Ed : i 44
Dircctor ot I‘T.xin.in,';

372

B
.

'
-

-
&

o TERIEAETD I TR (AN)
. for Deputy Dirvetor Goencral of Observotories.
_ o TS, P (Forccasting) o

'3\/J. Nch\v\j/b ;h
:\‘l°-T0854/ ‘ Poona-5, Dated the ~ — Gmm,lﬂ)?& )
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s 37. For the following other posts in the Depart- The class-wise distribution of {hpﬁstsslc‘il'm. e 1 fa .3;‘12”2)
¢4 - meént, we recommend the scales of pay’indicated Department on 1-4-1971 is as f0HOwS : ] mg reg
RS against each in the Table below :— . - 3  tat 1ot (L
AN o LT T L. ; P
ST oL . LR - e s s e Mg ef Qbsseva
14, | SR S v . TapLe VI ’ o ClassI . . oot i 3 g
“‘;lﬁ?',t e LR Class I (Gazetted) Lo ’I?n!;n’:n(:;
‘E e — - . Class 1T (Non-gazetted) .« LN ] past
i}if'-f ; Sl. Designation of ~ Number Exisging scale Revxs;d scale ClassTIL '+« e "o NEEIIEE ukaie
GO . . . a L NN
oy No..  post oo ofeye o ORY T R I W
at ; R ' 5146 e flled b
3 - . Sl e b
. Rs. Rs. : . of
L | 1. Administrative ! 702;72_—11;23_ , 10s0-1600 " 41. The Class T and II posts in the D
o - Officer ' are indicated in the Table below :—
o} . : 2. Asalstanl el 8 ALY 29 &0 A0 6510 1700 o
B! (Administration) 590-EB-30~ ' S WAnis VS Birw
‘ *‘ % 800 . ; .
t 1] - \
w3, Guido Lecturer 1 210-10-290-15- 425-700 A Designation of post  Nunbet Scakeof ot B Metec
CTREN (Khbjuraho) 320-EB-15- ' , posls . Metec
S 428 ,
3y ' : ' : Ry,
ag 4. Photostat Operatot 4 205-7-240-8-  380-560 : v
Wi 280 1. Director General (DGO) . 1 a5l
St ~ . : 1
FRE 5. Machine Operator 1 150-5-160-8-  330-560 2. Deputy Director General . 4 1600-100-I89 B
EN 240-EB-3- s Diector . . - - 14 100
S - 280-10-300 i
ST - 4. Mcteorologlst Grade T~ . 43 T0-8-1N
'1; : ,: ' s. Mcteo;ologigt Grade 11 . 67 400-40-400-5 QUM
AR 38. There is onc f 1 Assi 3
SR . post of Persona ssistant to s ] . 225 3501508
1'3‘{ Director Generajwhich is in the scale of Rs. 320--15- 6. Ass's‘fm Meteorologist YT s
sy ‘_",."1" RO g T, - Al . e
,‘2.. i nart o : .
Sy recommended by us lor sSiMHAT  posiy  Hib o Dlod U, : .
el Departments. (Class il Non-gazelted) s L
: : e, in i

. e the pos

B We ¢
Rs. 55(
bszional

39. The Association of Tourist Officcrs have ‘ Lo
represented that an All India Tourism Service should At the Class T level there is drect
be constituted as specialised service. We are unable to the grade of Metcorologist Grado 1l toth
to make any recommendation as this is a matter for of 50 % and all the higher posts arc filled by

the Government to consider. tion only. The rccruitment qualification B+
Metcorologist Grado 11 arc a Sccond Chalk

degreeinany of the relovant subjects, e.g. Metw Por the p

1IL. INDIA METEOROLOGICAL DEPARTMENT Physics, Agricylture, Astronomy,. Astroptpug® o the !

(IMD) degree in Enginecring with two years' dpmend o

' experience as evidenced by published pp [, -
40. The India Meteorological Department, as of the subjects or fields mentioned above. M8 The (
its name implies, is responsible for the provision - Propnta

of meteorological services to the various uscr- 42. The India Meteorological Dercy

interests in the country. The observational organisa- Gazetted Officers’ Association has repreat!

tions of the Department consist of Surface observa- the status of the Director General of Qb
tories, Hydro-meteorological observatories, Pilot should be enhanced at least to the level of 2a Ao
Balloon observatories, Radiation observatories, elc. Secretary; having regard to his increud ¥
spread over a number of places in the country. The and rosponsibilities. The pay of the b
Institute of Tropical Meteorology, Poona, Astrophysi- General of Observatories was raised frec & QPR it A
cal Observatory, Kodaikanal and the Geomagnetism to Rs. 2250-125-2500 in 1971. The Brmagy: T
Obscrvatory at Colaba and Alibag which were pre- Committec* (1967), which examined th vl &
viously under this Department have been constituted . this’ Department, had rccommended the eif

as autonomous Institutes with effect from 1-4-1971. Director-General of Observatories shodi ¥,

We have, therefore, not made any recommendations a scale of pay commensurate with his

in regard to-tho posts transforred to these Institutes. tics and:status, it should not be e

*page 15 of the Report of Committee on Organization of Scientific Rcscarch’.:
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Shatte
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posts left in 1 F&X0-2750. The official witnesses suggested up-
follows — aiion of this post to the level of a Joint Secretary.
./ «ug regard to all these considerations and the
< that the arca of control of the Director General

130 2 Ubervatorics has been reduced recently with the

225 xech oriented institutes being made autonomous,
124 F: mommend the pay scale-of Rs, 2500-2750 for
3138 post. o

1329 for the post of Deputy Dircctor General, which
5146 ikd by promotion of Directors, we recommend-

«ale of Ry, 20002250,

for the other Class [. posts, we

109 -

There is direct recruitment to the.extent of 25 %
at the level of Scientific Assistant  from amongst
Second Class Graduates-in Science. 50 % of the-
posts of Senior Observer are filled from Graduates
in Science with Physics as one of the subjects.  The
posts of Observer are filled by direct recruitment
from amongst candidates whose educational qualifica-
tion is Matriculation or its equivalent,

46. We recommend -gihc scales of Rs. 425-700
and Rs. 330560 for thoiposts of Scientific Assistant
and Scnior Observer, respectively,

(s in the Depsrine recommend = , '
)sts in th N ! followi fH .. Lo
wWoi— fillowing scales of pay For the post of Obsetver the scale of Rs. 260-430
s would be appropriate. ‘For the post of Inspector
Director 1500-2000 of Observatories, in the pay scale of Rs. 210-10-290—
. ) 15-320-15-425, 'wo rccommend the scale of Rs,
ol of 9] SewgwMe 425-700. .- !
nmfbcr Scals of v Meteorologist Grade I 1oo-1600 4 eSS, £
(¢} : . & b
ss " Meteorologist Grade 1L~ 700-1300 iaTéfe g

Rs.

250-125-35; & At present S0 9 of the Class 1l gazetted
b2 s of As[;istant Metcérologist are filled by direct
sunent.  The recruitment qualifications are the
s for the Class I posts of Meteorologist Grade
axpl that the research expetience of two yecars
w insisted upon in their case. There is also direct
feument to 50 97 of the Class 1I (Non-gazetted)
w of Professional Assistant from amongst Sccond
us Post-graduates in Science. It does not appear
to have dircct recruitment at these two
.y ove levels, The official witnesses were also
fwour of stopping direct recruitment at the level
325-15-475-20 SHE Asistant  Meteorologist,.  We, therefore, re-
.guozd that the posts of Assistant Meteorologist
i, in future, to .be filled entirely by promotion
gt posts of Profcssional Assistant. .

4 1600-100-160
14 1300-60-1000
43 700-50-1250
67 A00-40-800-%%

225 350-25-500 30

I:B-30-57 7R
30-826-

i

8. We reccommend the scales of Rs. 650-1200
"9 ki 550-900 for Assistant Meteorologist and

dsts arc filled by pumeg;, ) Assistant, respectively.
at  qualifications  Te§ . ‘

a Sccond Class M. . . Far the post of Professional Assistant (Foreman)
; sis o™ 1 Wi pay scale of Rs. 325-15-475-20-575, we
Fotl:%‘ yAci:;?'p hi eguna:nd the revised pay scale of Rs. 550-900.

published papers in o

‘oned above. 4 & The Class III scientific posts peculiar to the
© ~wpzt are indicated in the Table below :—
rological  Deparussg TanLe VI ‘

wm has representod Ll - : - .
icneral of Obsenuint@i Bugnation of post Number  Scale of pay,

' ' of

the level of an Addt Lo " posts

o hijs incrcased dutid®

pay of the Dime®
18 raised from R, 2

771, The Bhaguvatitieigs . EB-15-425'
xamincd the working @88y 05szcver . 11255 150-5-160-8-240-
umended that while GgR<. - | EB-8-280-10-300
atories should be gh 20{ 110-4-150-EB-4-

170-5-180-EB-~
5-200

o Rs. t
) iﬁﬁl:/sssislant . . 861, 210-10-290-15-320-

§ 47. In the course of our examination of the cadre
Structure of the Department, we noticed that out of
g¢ total strength of 1100 posts of Observer, Sonior

o

gy office, about 14 % werce engaged on purely administra-
3 tive and accounting dutics. On the other hand the
g recruitment rules for the posts of Senior Obsgiver
# and Scientific Assistant provide

of non-scientific staff Iike Upper Division Clerks, k¥
Storekeepers, Lower Division Clerks, Telephone £
Opcrators, clc. to these “posts, 1t appcars to us that gy
the employment of scientific personnel on purcly g

administrative dutics inisuch large numbers and thc

-promotion of non-scientific .staff to scicnfific postsh

I8 not a satisfactory drrangement and should be®"
looked into., p : :

f e

i
b

48. The only categbry of Class 1V cinployces
peculiar to the Dcpartment is Oflice/Obscrvatory
Attendant in the pay scale of Rs. 75-1-85-EB-2-95,
There is direct recruitment to 33 1/3 % of these
posts from amongst persons who have studied upto
Matriculation standard ‘and the remaining posts are
filled by promotion. from Peons on the basis of
seniority-cum-fitness. “We recommend the pay scale
of Rs. 190-240 for this post.

. 49. For the posts of Security Sub-Inspector-
in the pay scale of Rs. 150-5-160-8-216, we
recommend- the revised pay scale of Rs. 330-480.

“1V. COMMISSION:OF RAILWAY SAVETY ° -

! . : . .

i 50. The Commission of Railway, Safety is. an’
independent authority: for investigating ~railway
accidents, ctc. and for serving as.the Principal Tech-
nical Adviser to the Government on the adoption
of various measures connected with the Safety of
railway operations. The strength and composition

ATTESTED ‘

'&sﬁu Secretary has dissented from the view vide ‘his Note of Dissent.

i

\ AN

Bhatta :

ADVOCATE

o

3

BObserver and Scicitific Assistant in the headquarters g

for promotion Sy
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L Geverrmead, of Lrdia EXARE ])9
Aad Lo dobe wrologieal Do parbue b | : | N

| @fico of the
Directa General of-Meteardlogy
‘Ladi Roag, | "l Delhi- 110003,

dated: the '\ R/5/1979, .

Ui ICE . ORDER - -

.' It hr;ms teen decided in consultation with Gover mernt - exd staff repre~
" sentatives to initiate action fa gparating the alministra:ive andlechnical
cadres in India Mete ordlogical Departrent amd to utilise oily admin. cadres

far administrative ‘work., To ciart with, this i1l be dore in I

Qfices of the Department, Thig will

eadquarterg
now cover orly the adlmin, and technical

- " 'sectiong in Headquarters ofiicay, but nos field/q;eratioml‘oﬁ‘ices.

2o+ Tl cadros preposed Lo adud,

technical. posts now soretiored/ubilised for admin, warl: (il

caresponding admin. cadres and this )

.S o, Cadre ' ‘ Pay neale .
1. LoDLCo - - p, 200 L o400
2. - U.D.c, Ll 320- 50
3. hssistant - 2. 425~ 700

. Super inkende nt P, 550 ~ 900

5. Adinin,. Cfficer s 620 ~1200.

The desigmtion am Ay .scale 1
especially thogse at §,Ho, 374y 5 are yet

o3l Th‘e" manber o pogts proposed to
' 1. - L. D.cC. | ’ 149 ::0.'('10 up
AP N '1). C. o 233 wade vy
3. ‘ Asqistlu:xl; . 115 ma,;le up
e . Swerinterdont . 15 made wp
45/ AMrin, Qficer 421 mage up
The n.u'nbcr of posts indicated.
 to approval by Gover rment,

\

Qher postg lile Supurinterdsnt
Stenographer, &, Per gonal Losistant ¢
remain ag at pregent, :

ulng are given beloy. The'sciontific/
be cowerted o
quation is alco indiccied.”

Posks_to' b2 jieluds
Fosts of LDC, Ober., Lab; Assistont,

Posts of Sr. server aul’U.D'.C.

*

sbs o lload clerk, Sc, Assistant,
Posts of Supdt, DDGS, DDGI amd
Frof'. Assisbait,. o '

Posty .of Assistant iietedrologist .

olo allowed for tho admin, posts
to e decided by Gomrnment

Le Yrovided for adui.r, wdf:jk will bo - 7
of LDC (135), Ovor. (12) &V?I:Jab. Astb, 2),

of 5.0, (110), u.b.c, (‘123';),

of S.A. & Head Clerl, .:

Of 12"P.A & posts of Supdt. DDGC & DyOT

of 29 Assistant Meteor dogistg, -

4 -

gtove are the posts noy saﬁct;omq/used far
admin, functions, Retzntion of all:those p

Osts in the.admin. wing is subject o

i, Office, Trandaters, S.5.1.,
0 D.G.M ik ete. will sontime to

B CO“L(l”no?-/"

| ATTESTED
- el
ADVOCATE

S ong
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rocruitient riles ‘are to e framed to regdate the mode of appointmert. The
rules will tecom fiml orily ofter they are approved by Govermeint and by
U.P.5.C. where 1ezcessery and are nobified. Inview of the beginning being mado
in hig cage, the Departmental affices may 1eed persong cipatile of proce-

cing admin, ca_,es/prolil.c 3 and present cases clcarly ax .,uccz.mtly. To
cnsure this, it is nocessary: 4o have. adaquabe stalff \ho aro praduates. Lt
5.3 tharefae, ]'(‘('pO"(‘d T'o havo wn olement of direct rocrulvmelt ab the lovel
of UDC aml Assistant. Tho fo.Llom.ng mode’ af £fi11ing vp ic boxng conbenplated,

L.D.C. . 1003 recruitment - %% froin op2n market and 1¢° from amorg
- educatiénally qualified greap D omployeess

Uu.n.c.. 75% },unouon to Lo filled Ly gonia lty-cu.-x—i .Lhmss aixl
‘ ewanination in equal propaiion, BN

2‘)% by direct recruLLmenL

Direct Recrultvxmll, vill:'Le cont.lnucd far a pC"J.Od of to 10 yeara
and vill "be disconbimed vhen not found ncossey y

-
.

Lgsistoent ’7)/, pr an: JLlon 1o be fﬂl:l byr sﬁnia‘.i'l,y-cmx—fit;n‘ss ard examination
: ' in equal propation, 3 :

25% by djrecl; recruituenl;.

Supdt . 100% pI‘OlOLlOI‘l Yy uc_L-"c.l,n.o.‘.
Admin, - 1007 prosotion iy selaction on the basis ofa xa"unatlon
Officer failing which 'y deputation

~ . failing \hich iy du‘oet recrudtment, ' :

5. Icr the pre 0011b he ‘;\,p"\rahlon is envisaged orily v )Lo tho level of

Ascigtant Mote orol.or;ob Pogta of Meb. now ubilised for "lvnlm.,trauon my 7
cortinme to b2 available Tur promolion of AdllllllL.,LI‘aLl_VO C_J._Lcdr ti11 thoso
hicgler posts are also comviriue

6. Ay oaonmpber ol Selerbilic and tochnicol. gbolf nre'bo‘iu, ubiliged fur
admin, wurk, i is yecogsary Lo obtalr an cotion fran them, . if thoy wait to
“contime in admin. gtrean or weadd go to tochnical side, The technical/"
Seientific staff in admin, \'LL“" are, thorelfare, requirad to oxereise an
optionclecting to contiwe in the alsin, "l.dv @ go to technical side. The
c];l,lon hall bto exercised inth: fomenclosed end shell be' submitted to ‘
reach the head of office on @ tefere 31.8.1979. Mere exCreise’ of option

to go to techrical side will nct fuarantee immwdiats tran.,for to tochnical
-gide, if on th: basis of opticns exercised, th adniristr abive wing will be
dcl_x]_etcd £o such an cxtent as Lo affect bhc day to day functions of afficcs.
In such cases pcrsonswﬂ_l t: relicved as ard vihien th 1y carn te replaced, In
any casc, Uue transfer vill be comleted within a period of 3 years i.e., by

31 ,9.82. Duwring tie truncition ;Prlol the sball vho have opted far tecdhini-
cal side will }mvc their imercsisc oi'ile tcc‘nu’.cztl. side goj‘cg\,lru'clcd, bub

thay will nob be eligible for jranotion in - ‘u‘ adninistraldyo wing. '
.‘—\
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 TAagEeia T
.

e

ATTESTED o o

ADVOCATE

-



- K W) ; ; [P
AN T B LY U ST IR Wtr7 o S (SRR SRR it . P Pt

‘) .

7. T As ulnc screme envisae rel)l(c"'ncrl, cﬁ‘ Sf‘lal,ni'lc/u(,c.nuccﬂ. staff froml

: ¢ ot” bo
admin., W8 bvozmoouds wing, sLa.CL warking in £adiimical “sidz will n

" §Tigible Lor considerat ToT Ta rad T i e shsT a‘c‘ the e GuiF Y .eeme 1t a("ﬂleai____“
s et & ogt:.on exorchisod by ®ie scin:fillc/Aechnic
. . 2 - . .

SEAIT 1n adsin, wing,roec arigdd €6 frduck sbaff “rom hochmocal slde,

valuntCers Teon tc,c_lxucalé.zﬂl e c_on_,lrlcrﬂd. Such pCI‘"f).La w1ll bo
tr -\n.,fcrrcd'ﬁo admiN. gigs wxer the aporopriate oltin., cesignation, Far

this pupose, stall” in teehnical e swctions as wel’fag qgraumnal/fluld
'~L ations canvOLWLEETF L yosblnb To- admn—'oc‘ctlom. INSIT nomd's "W

bO COn.;ld I‘CEI ﬁ aI}rto 'L‘ln ﬁ‘qunL XLLCSSaIy "‘““‘;~..._._. v ——
8. stlon/vdLuntecrlm orce. exercised bytho ghalf ng. Ln pm'a\ 6 und 7

will ke final,

9. . With the introduction of thia scheme, aduwin. staff can not aspire
far promotion to technical side and vice versa, They vwill be:eligitle for
promobion in their own strean. Far this, tho seniaitly Ligt ‘of staff will
be maintaiied ceparately Lon aduin. and lnchmc;,ﬂ. cadrog. . Such ofthe toch-
nical sbaff vho opt for cfnin, wing will havo their appoin b transferred
ant effats wildl e made Lo pr OL’J(,b tlroir sonlurlty. This will also bo

aplicakle to staff ¢aming over 4o ,L.lﬁ- N, wing from Lec-nn.cal/q)eratl onhl
side under ‘para 7. -

10.

Inrespect bo groun D sc.rvmes, txé £l lowing vpovl,s wﬂ.l bo retaiidd,
a) Cbservat ay dtte ndant (o Lo rndes:.-fxmhod ag Det ur))
L) Peon .
¢) Choulcidar
d) Gapclxcr _
: i
¢) Safeiwala (Swecper) 3
‘. LY T aragh | o ' ' '
) Mazd o Coe ' ;
h) Clearer, | |
~ The nualer of posbs evailablo on date sill be ret'aim_fd for admin,
ving, _ © . ‘ S
L
.(G. Rr: GUP"A)

l 5 D f:
Mete ordlogist (Bstabl,. hne nL) 4
fa Directar Gemeral of Me} eOralony
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GOV, OF INDIA

OFFICE OF THE DY.DIRECTOR GENERAL OF METEOROLOGY
! ) (IRSTRUMENT PRODUCT 10N)
’ , LODI ROAD NEW DELHI-3.

No.Angg(e)/g‘)(ﬁ\f\ \ wew :),elhi.;é Datad., /) (, =2-1983

OFF 1CE MEMORANDUM

Uith referance to his application datod, 15-2-83
Shri Purushottam Das, UcDeC is informed that his requost
has been considered sympathetically but it cannot be

acceded to.

for Dy, Director Fennrbl of Neta~rology
(lnstrum(nt Production)

Shri. Purudhot*am Dag
"Ua DaU.

Through AeSe -

VL s HsRARRR

ATTESTED

ADYOCATR

S -,

LTI AR,



At ﬁ"

. -7
o @, af e % A NWTANRE — v
’ de. Address : ) 5 __,_._._-———————-"""——,'
j  “AERO", New Delhi. N g,%&,}f | :
'{la'! '
.""." '
.i’ . ~
; . : . - T, wier S,
N | { - _ THE OBSERVATORY, LODI ROAD,
Gy SIS
: et ‘ - af frea, fate f\'[ ' R85 4
qeyT - =290/ 365 A 14¢ ’ lune 3%
/ / - No._“—AL L) (85)/ New Delhi-3, dated the T _ 196
FETH AT
OFFICE MEMORANDUM.
P dith reference to hin EODlJCQLJDﬁ. ,w
{ dated 16.5-85, Shri Purshatiam Das u.n..cC.
I 'is informed that his request for promotlon to
K : the post of Administrative Assistant has been
! ! noted. and will be considernd alter blﬂA&Palaon
! i of. Technical and Administralive w~ng in the
! : . department has been effected.
;

&'{ C = A‘g( II‘CL\/-”

: ~ ( #.CLASTHANA ) WQp
H Asstt, tieteoralogist (Admin, )

for Dy.Director fHeneral of fuPPCm*nlr)gy

(Instrinnnt Prorluc tinn)

Shed Purchobttam Dan
u.n.e.

. . ' *
through ALY, . 4

.

ATTESTED

ADVoC 47g
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in subordinate offices, where the naturc of work is confined to routine matters’ . i
related to establishment, personnel and general administration only. Assistants in: S
the sccretariat also submit cases dircctly to the decisionmaking level of Under. [
Scerctary/Deputy Sccretary, under the scheme of level jumping. Taking all these
factors into consideration, we are of the definite view that the pay scale of I
Assistants in the Non-Secretariat organisations should slightly be lower as ’

compared to the pay scale of Assistants in the Sccretariat. Assistants in )
subordinate offices may therefore, be placed in the pay scale of Rs,1600-2660. - * * | .

Head Clerk/ 46.10

Supervisor

The posts of Head Clerk  (RS.™ 1400-2300) and Office. t
Supenintendent Level II (Rs.1400-2300/ Rs.1400-2600) also exist in all the Non- !
Sccretariat organistions. 1t is felt that nonc of these posts has any supcrvisory
functions with the name. It will, be appropriate if the two grades are merged
with the cadre of Assistants. Their pay scales and designations will also be -
- modified accordingly. ' ' '

—
E e S

46.11% '+ The posts of Office Superintendent Level I (Rs.1600-2660) or
Office Superintendent in the pay scale of Rs.1600-2660/Rs.1640-2900 are - q
supcrvisory posts in the real sense. The incumbents of these posts supcrvise the | |
-work of Assistants, Head Clerks and other clerical staff in the Offices. ‘They y
should, therefore, be designated uniformly as Office Superintendent and
pla.ce'dv in the pay scale of Rs.1640-2900. ’ ‘ S

' ‘,,v" v .un 9-»4..~' ‘ .- 'f::-'".":<-;-u -*'hh'”,'"f-'(h'w"'. . " . . . {‘{n\.A >’.
.. Cadreof . 4612 & "+~ To sum.the discussion so far, the cadre of ministerial posts in'|, "
« Ministerialy i) Non-Secretari

" on-Secretariat organisations should be organisé_d in the following manner. .'
}3,-:»‘..:23-_’: E L IR AR T R TR T DT S
et TR ' L
St - LDC. DR - Rs. 950-1500 ~ :
o we e “Rs.12002040, 70 0
K > Assistant ., - Rs.1600-2660~ 7773
. .7 Office Supérin}endent - Rs.1640-2900
- LT e o i IO ' T " o R ‘
Adminisirative | 4613 .’ :The hierarchy above the level of Office Superintendents comprises .~
Q@“.’-i: Assistant Administrative Officers and Administrative Officers. A small number
- v~ ") -of them'are in the pay scale of Rs. 2000-3200, but the majority arc in the pay.
o scales of Rs,” 2000-3500/ Rs. 2375-3500 and Rs,2200-4000. A good number of. -
§ 7 .| Superintendents are also in the pay scalc of Rs.2000-3200. Due to the general

v ciecldecision’ to lx'n'erge‘ the pay scale of Rs. - 2000-3200 with the pay scale of Rs.
©wo | 2000-3500;ithe Office Supcrintendents in the pa scale of Rs. 2000-3260 and
o Assistant‘Administ\rativc Officers in the same pay scale or in the higher pay-scale .,
R ?fpré‘fCZrOOQQQSOOI will'neéd to be treated equally: The post of AdministratiVe’
rff‘_Ofﬂééi*s.ii;;‘t'_!Iie_s'e organisations may, therefore, be reorganised/ redesignated -

” in'the'following manner:- .. .
S et

o

TESTED @ =

s ‘ . . ' S
* . . :
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THE GAZETTE OF INDIA : EXTRACRDINARY. I arr 1=, 3(D)],

PART - B | (\/ W
&
REVISED PAY SCALES FOR CERTAIM COMMON CATEGORIES OF STAFF

temrrs

The revised scalirs of pay mentionad in Column 4 of this parl of the
Notification for the posts mentioned in column 2 have been approveod by the
Government. However, it may be roted that in certain cases of the saales of
pay mentioned in column 4, the recommendations of the 'Pay Commission are
subject to fulfilment of specific conditions. These conditions relate Inter--
aifa to changes in recruitment rules, restructuring of cadres, re-distribution
of posts into higher grades etc. Therefore, in those cases where conditions
such as changes in recruitment rules etc. ‘which are brought out by the Pay
Commission as the rationale for the grant..of these upgraded scales, it will.
be necessary for the Ministries.to decide upon such issues.and agree ton the
changes suggested by the Pay Commission-before applying these scales 1o these
posts w.e.f. 1.1.96. In certain other cases where there are conditions
prascribed by the Pay Commission as pre-requisite for grant. of thasa scalna
Lo certain posts such as cadre restructuring, redistribution of posts ete.
It will be necessary for the Ministries/Department concerned to not. only
accept these preconditions but also to implement them before the scales ara
applfed to those posts. It would, therefora, be sean that At s dmplileit in
the recommendations 6f the Pay Commizsion that such scdles’ necessarlly have
Lo take prospective effect and the concerned posts will bé governad by the
normal replacement scales until then.

e e e e e et e e e et e i s e e T e et e s e e et e e i 4 gt o ke e e e 1o et shan e a2t o 0 o s omem s 4 L.

. 51. Posts Present Scale Revised Scale Paragraph
: Ho. {Rs) (Rs) - No. of
, Report,
1 2. 3. a. 5.

t OFFICE STAFE HQBKIHG“lN”QRQAHLSﬂTIQNS

QUTSIDE THE SECRETARIAT.

- (a) Assistant 1400-40-1800-50-2200  5000-150-8000 .  46.9
(1) llead Clerks 1400=40-1800~50-2300 ] 5000-150-800n
- 1350-30-1440-40-1800~ | A6 00
50-2200 ]

~

f (¢) Office Superin- 1100-~40~-1800-50-2300 5000-150-80n0 < 46. 10
cendent level II . Ly

: . T B :
() Office Superin-7]- 5500-175-9000+ 46,11 -
tendent level I]¢ 1600-50-2300~60-2660 .
: 10 : s
() Office Superin-]
tendent

(1) administrative '?375~75~32003ﬁﬁﬁ"3500h-'750”"250“12000} 46,13

Officer T T ——
S (L et il * » - g ]
(2) Upper Division 1200-30-1540-40- 2040 5000-150--8000 - AG .17
Clerk with special pay of wWithout spacial
R5.70/~ per month. pay.

ATTESTED

AL TE

ADvocare !
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e Government of India . . " ;§7}j:) '
'ff.'India Meteorological. Department

\
"l"', -~ LS

o OFFICE MEMORANDUM

‘Dated: New Delhi- 3~?tnecnaApr11

. —
.
2y

,\."'

. . ..<l
Creation of the post of Administrative Officer
- in:: the 'scale ' of Rs, 6500 10500 :in Ind1a
_,Meteorological Department in  “lieu ‘- of’
-surrendering .:.equivalent post of- Assistant:
Meteorologist Gr.II (Scale Rs. 6500- -10500). - e

: ':. u! if'
T i‘rk‘,

. "l" . . ’ . . .. t . '
SRR Y ) A 'President e pleased to. create the twenty. one i
Tinooo RN Wposts of Administrative Officer . iﬁroup 'B' Gazetted) in—H
' ' . scale of .Rs, 650Q__Q§ﬂp in India Me

¢
N teorological Department 8
-\ surrrendering -lof. - “twenty * one (21) posts of ‘Assista'“ﬁ
"rﬁg%ggﬁﬁfﬁﬁ?§%’ Gr.II (Group 'B! Gazetted) in ‘thevwscale. of-:

' .6500-10500

: “{The office—wisa distribution of the posts qf,'
~~.Adm n strat ve Officer is .as follows:= 7+ - LS )

HO

D fa§$“~ifs No.~ Name of the office

.. DDGM(RMC) Chennai ‘ :
'10. - DDGM(RMC) ‘Nagpur "
- DDGM(RMC) New Delhi - @
DDGM(RMC) Guwahati™ ”
‘DireetoriPAC\Calcutta

13
-
=
IS
* *

N

et
2

’
¥
w
.
D

No. of posts - - .f?
. L . i o
. , ‘1. DGM Office. New: Delhi 6. SO
fel g, +ADGM(R) "Pune 11 e
' ¢ 3. DDGM(UI)| New Delhi 2 v A
4. +DDGM(WF): Pune | ’
H. v/DDGM(AG) Pune ° ' / 1
, 6. DDGM(S1). Pune , 1 K
- 7. DDGM(RMC) Mumbai . 1 -
y 8. DDGM(RMC). Calcutta 2 2
n 9. 1
1
2
1
1.

sy

S ’ B Total: 21

\
P e

2. These orders will be effective from the date of issue*
"of this Office Memorandum. ~=———— R

-

e o R T et AR

N

- ' | , L ‘ o

3. Sanctioni order for ~surrendering of 21 posts
OEem——— D e — T We

| Assistant Meteorologist Gr.II is being issued separately .

R f.'>4 ' This issues with the

approval of Ministry of Finance
(Department of -

Expendltureo vide their Note No.. ID—-T
203/E/C00rd 1/99 dt 24.3,99.

e TR T : ; &
' Wt oW R . . -
o v B

B - - (" S. Ni anjan i
R a Dy. Director General 4f Meteorolo

. g @ Seymmm T e T

T e TTNT
g 2 7 ST R TTI <‘__
- TR P

sy”
L (Administration § Stopee)
NELT L L .




TO_BE PUBLISED IN_PART 11I SL(IION [ OF TIHE NEXT ISSUE OF THE
GAZETTE OF INDIA) S

Government of India
fndia Mcteorological Department
O/o the Director General of Meteorolopy
Lodi Road, New Delhi - 110003

N

Dated, the 35 viSept. 2005

- NOTIFICATION -

No. A32014/A0/2/03-E.1.  The Director General of Mecteorology has appointed the
undermentioned Superintendents in India Meteorological Department as Administrative

'ilﬁﬂﬁﬁﬁgi:\S

A\

Officers (scule Rs.6500-200-10500) in an officiating capacily with effect ﬁom the dates

indicated against their mmcs below und until further orders. ;,5-;.:.
5.No, Namne Date from which appoinied

ad Adinastrative Ofeer

---------------------------------------------------------------------------------------------------------------

I. Shri Purushottam Das - 06.09. 20()5
2. Shri LB, Chugh. | 31.08.2005
- i !
d }‘\ d ‘V-..) - -
o S R *

( S C. Ghosh )
Mclcorolog,x_st (Establishment)

To, ,
The Manager, - : ‘ i
CGovi. of Indis Press,
Fandabad (Haryana)
- with Hindi Version

ATTESTED';_E

P

ADVOC ATR

for Director Gc;ner_jcﬂ of Meteorology




0. A32014/A 0113 [ WA Dated : \§ Sepdt. 2005

Copy forwarded (o -

\/xu]mm\hulmm D, /\dﬂ:iﬂib’h‘dli\/ﬁ: Officers

through DOGM iz
G,

20 Shr LR, Chugh, Administratjve Officers through DM g Office, New Dol
3 The Sy, Accouns Officer, PAQ, IMD, Ncw Delhj,
4.

The Accounts Omcex PAQ, IMD, Kolkdta

5. DDGM (RMC) Guwahalj,

| ( Satish l\umm ) U\ / )/(D
Asstt. Mct. Gy, I(Gaz. 1 stablishmdni)
{or Director Generalof Meteomlog,y

4t
Copy for in formation {0 -

.l., Vigilance Section af HQ.

2GS (Gay Bills) at HQ. 5

3. L B EG) Seetions at HQ. ; ' | |

(\}-‘Q\J{/"\m\/\“/’ 3

No. No. A32( )1’4//\0/7/()3 E. i : ( Satish l(um ) 77/([]
Pated :\q Sept, 2005 . _ Assit. Met. Gr., l(l*] Section

ATTESTED -
apvocars // g

.
i ' Y e
| . e
. ) GBI SV,
: ; e e S s s i e e
s .

RS P Y
C e sty o e e e
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’ ST O T ' - Government of India
~czr o fguer o ‘ - R
Inclia Metedrological Departn
AN g Regional Meteorotogical Con
5 ; '-?};';;\?’;;;‘.)E;‘,.:'ﬁ : LGB\I Airporl, Guwahiali - 7371 Q15
el - 781 015 . : ‘ -.

S
‘~Lﬁ;‘({-’jln:l‘ﬁ.,1‘.‘_{f-" )

A e sy

s i lua otV sl ssiasin gaad angr

OFFICE QORDIER

Consequent on hisfer joining to the post of A&‘WU"’" Og"cer wel..96:9.05

....................

the  pay » scale ol - 0 R 6500“200“"0' QRO pay ol
Siitsurt.. Pueushellam. . Qass. . A0 s hixed @ Rs 905

...........

: under FR 22 () (.a) (1) with date ol next..increment  on

..................................

g,,/wpunuého#qmaz)%d ........... was drawing pay @ Rs 7600/‘
wel 96.8.05 s .ﬁm.e.en]m‘.f.&mﬂgftd.ﬁ. in the pay scale ol 2y . 5.990 = (T8~ -

::::::::::::::::::::::::::::::::

e s presently posted at R.M.C. G&UWQQ’\.Q?I‘;.

.......................................................

, f : i /
\\V @
9
N
' (H. MALAKOR) .,
for DDGM (RMC) Guwahadi ©
Copy o:-
CI (Pay Seat) for information & neeessary action.

PAQO. Alipore, Kolkata-700027
service Book/Personal File,

Shyir. (2o 4 ass. A0

I
2.
3.
.

RME Guaahak wogy (H-mALAKAR) .
. ./‘I\W - D.D. (: V) (;(‘ ] (:) G'\,('I.D‘L? Iv,y?
GH-PE2S/ gy R )

RAT T HAOZA A0 OO - 1 ADLST Tty OXVGZ2297 aGnhig 0 Wit Caviaostag

ATTESTED

Rhhotr

ADVOCATR



The Director Genéral of-Metedfology, o
India Meteorological Department,
Lodi Road, New Delhi-110003.

Sub; Common_Categories — Rational Scale of Pay,

Sir, ‘ (through proper chémnel)

Your kind attention is invited towards Gazetto of India, Extra ordinary issuo No,
385 (Part B) dated September 30, 1997 (photocopy attached) wherein the revised Pay
Scale for certain common cadres of Administrative wing have been notified and are
effective w,e,f, 1.1.1996." The same have been published with the approval of President
of India and are applicable to certain common categories working in organisations out
side the secretariat i.e. in the subordinate offices of Govt of IndJa Although the pay
Scale of Rs. 7500250212000 is for the cadre of Administrative Officer yet the same has
Rot been. made_app. ~the-21-posts.of Admn Officer re-created in the year 1999
which were initially ear-marked for Admn Wing for carrying out-administrative funcfions
while separating the administrative wing from the scicntific in the year 1979 vide H.Q, "
Office Order No. E(2)107/03/79 dated 11.5.1979. o

In the above context it is to say that the cadres of Admn Wing are the
common category cadres to the other subordinate offices as well as the Administrative
Officer is also one of the most common category cadre in subordinate offices and the _
Pay scale of Rs. 7500-250-12000 w.e.£. 1.1.1996 approved and notified by the Govt of
India necessarily is to be made effective in this dcpartment also, keeping in view the
rationalization and parity of pay to similar other departments of Govt of India.
Up-graded pay scale and other better service conditions for the betterment of staff and
Otficers but it would be pitiable if _sincere efforts are not made to get approved and

applicable the appropriate pay scale in the cadre of Admn, Oﬁlce_r.: ' ’

, In view of above I, therefore, request that an early;,ifaction may kindly be :
taken sympathetically to get aggmd,,gnd imglement'the..pay scale of Admn. Officer of
Rs. 7500-250-12000 and my pay re-fixed accordingly from my date of joining.

- The Departinent has made cz,ely_eﬁ'.ort._to_gg;,gl;algggéi and made applicable

- o
Thanking you H‘
3Yours faithfully,
2P 203 2600 S 1
M . _ : 'f (Purushottam Dass)
| Admn. Officer.

B

ATTESTED _4

ABVO~ +Tg
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ANNEXURE —1

R N - DI .
/7

Revised Pay Scale in the cadre of Admin. Officers — Shri Puiiéusholl'un

Sub :-
Das, A.O.

CrTe o ;,"'.'_‘_ .‘,\..".j“r;:n

With rvfnronf‘f* to vour lc!tr*r No. GH E- 00002(01rcular)/5756 dated 21 12. 2005 on

l e toe,.
Uf ’1' lL /,.'-:.", /i\ll (RS KPR

DPTRETITY
his casc for revision ofpay scale in thc cadrc of Admin. Officer was considered but could

not be agreed to due to following reasons.
" a— p—

[N

—_—
1. The posts of Admin. Officer were created by surrendering the 21 posts of
Asst. Met. Gr.ll (pay scale Rs.6500-200-10500) by way ofr matching &

saving.
2. The pay scale of Rs. 7500-200- 12000 has been given to those Admin. Officrs
by 5" Pay Commission who were working in pre-revised scale of Rs. 2375-

75-3200-100- -3500.

The posts of Admin. Officers were not in existence before implementation of 5"

l’:‘xy Commission in IMD.
/;u/ﬂ/{ Oé )
( R.B. Thajpa)

Mcteorologist (Establishment)
M.

for D. G.

Dated : New Delhi-3, the  [4.2,.2006

DGM UOI No. E{1/894/15/2005

[622%

ATTESTED

Sdhatl,.

ADVocC ATE
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&gt wmra s afaa
Central Admuwist;ative Tribunal

Im|ret rants

Guwahzti Bench

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH AT GUWAHATI

0.A. NO, 277 OF 2006

Sri Purshottam Das
~Versus-
Unidn of India & Ors.

“...Respondents

The written statement on behalf of

the Respondents above named-

WRITTEN STATEMENT OF THE RESPONDENTS

- MOST _RESPECTFULLY SHEWETH:

1. - That with regard to the statement made 1in

~paragraph 1, 2 and 3 of the instant application the
Respondents beg to state that those'are within specific

knowledge of the applicant hence the respondent otter no

comment,

!
2. That with regard to the statement made in
paragraph 4.1 and 4.2 of the instant application the
Respondents beg to state that the applicant has prayed

to the Hon ble Court for the same. Further at present

office of Director

e

transferred to
-

General of Meteorology, India meteorologioal Depar-tment,

the applicant 1is

Lodi Road, New Delhif{from Wegional Meteorological Cen-
tre, Guwahati. )

M

4 COﬂtd...P/"

RN
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Central Admicist; azive Tribuna)

7

) L2 amanotes

iy Lo

‘ qargret srqets
‘ Guwahati Bench l

{21
3. : That with regard to the statement made in
paragréph 4.3 of the instant application the Respondents
beg to state that those are matter of record and do not

/ ,
admit anything which are not borne out of records.

4, That with regard to the statement made 1n
paragraph 4.4 of the instant application the Respondents
beg to state that in the implement separation of admi-
nistrative and technical cadres in Head Quarters Offices
of the department and accordingly office order
No‘E(2)107/03/79 dated 18.5.79 was issued to the members
.-———‘——‘—-- .
of technical staff working in administrative side to

exercise option for opting to come over either to admi~

14 JRRSTTERE AR a1 g 3l .

.nistrative side or to oontinue"to technical side.
Against this office order some of the staff member
represented requesting to clarify pay scales, designa-
tion, promotion prospeo£3»and other service conditions.
Furthe( a meeting was convened by DDGM(A&S) on 3.8.79
with the representatives of GOA and NGSU to discuss the
proposed R/Rules of new administrative setup. The staff
side also suggested that the options given by staff
members may be treated as provisional pending finalisa-
tion of R/Rules. The scheme of separation of administra-~

tive and technical wings of IMD, duly approved by Minis-

try of Finance, was issued vide office order
E{2)107/03/79 . dated 3.7.3980 which was effective from
B s et B

-01.7.1980, Approval of Ministry of Finance to the rede-
B il

Voo e mg—

Contd...P/~ ‘

Moms -~
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signation of technical posts into equivalent administra-
!

tive posts was circulated by Budget Section vide office

order No. B~73268 dated 24.3.1986. On the basis of which

PUSSERESER—

letter No, E(2)107/03/83 daQed 16.04.1986 was issued by

N . .
this\office for exercising fresh options from technical

‘side working in administrative side. The last date of

'exercising option was 30.6.1986 and the new R/Rules for

the administrative posts of LDC, UDC, Administrative

Assistant were notified on 15.01.83 and circulated to

e ———————————

all the offices. Thereafter fhe proposal of c¢reation of

T

21 posts of Aquinistrative pffiogf by re-designating by

TR it RS

eduivalent technical cadre of Asstt. Met Gr-II was taken
up with the Ministry of Finance and finally it was

od vide B-73768 dated 7.4.1999. The post of Admi-
approv vide B ated | X P

m —_— ek s adaisana ’ . )
nistrative Officer so created were filled up as per
provision in the above notified R/Rules.

~ No—— i e et TP g™

5. That as regard to the statement made 1in

paragraph 4.% of the instant application the Respondents
beg to state that since the Recruitment Rules for Admi-
nistrative cadres came into force with, effect from

after their notification in Gazette of India,

15.1.1983

v vy
e s st iy

according to which administrative cadres were for Group

"C" cadres notified in 1971, there was a provision for

Upper Division Clerk .for promotion to the post of Scien-
tific Assistant under 25% limited departmental examina-
tion quota. But the appl}caﬁt was not allowed for the

T e =

same as the Administrative and Technicg% cadres were

Contd. - op/“
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(separated!&hd new R/Rules for administrative ca
, N R T

framed and notified on 15.1.1983, as such administra-,
]
. L RS T
tive staff were no more eligible for promotion to »the
technical cadre. The Hon ble CAT (PB) New Delhl in® its
judgment dated 10.3.198% in the case of Shri Shyam
Bihari and others directed the respondents to give
chance to the applicants for giving options for coming
f .
over to technical wing and on accepting thelr options
the applicant will cohplete the appropriate Meteorologi-
6al training within the stipulated time period. The

‘judgment was generalised in oonsultation with DOPT to

all similar: placed LDCs. This- judgment was applicable to

LDCs only and ' b.Slnce the R/Rules for Admi-

nistrative' cadres ‘were notified on 15.1.1983, as such

et

v'Shr; pPurushottam Das'who.waé holding the post of UDC at
that time, waéneligibie for promotion to administrative
side only. g L .
6. : That with regard té the,statement made in
paragraph 4.6 of the instant adpliq@tion the Respondents
beé to state that vide OM dated 14.6.1985 Shri Purushot-

] .
tam Das, UDC was informed that his request for promotion

! '

to the bost of Administrative Assistant has been noted

& . ————————

and will be considered after:bifurcaiipn of technical
e e N e — — ) .

and Administrative wing in the department.
.

7. . That with regard to the statement made in

Al

paragraph 4.7 & 4.8 of the _instant apprication the \

contd...P/~
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Respondents beg to state that the position indicated by
the applicant in these paras were only the recommenda—
tion of 5th Central Pay Commission and not the aporoyal
of the Government. In IMD, 21 posts ‘of Administrative
Officers, Group-B Gazetted were cnggggg in the pay scale
of Rs. 6500 10500 under .matching saving by red931gnat1nq
P TSI gl WWWWM

equal number of posts of Asstt. Met Gr.I1 (Pay Scale

Rs.6500-10500) with the approval of the government.

3 That with regard to. the statement "made 1in
paragraph 4.9 of the instant application the Respondents
beg to state that in India Meteorological Department 21
posts of Administrative - Officers in the pay scale of

Rs.6500~-10500 were created under matching _saving by

redesignating equal number of techn10al posts in the
cadrs of Asstt; Met. Gr.Il1 Pay 'scale Rs.6500-10500 and

(prerevised pay scale s.2000-35%00) in the vyear 1999,
[ imatsand

e .
with the approval of the government. As per 5th . Central

Pay - Commission, the revised scale of Rs,7500-12000 was

agiven to those Administrative Officers who were in the

. : | —_—
pre-revised scale of Rs.2375-3500 ot in the pre-~
revised scale of Rs.2000-3500/~-.

9. That with regard to the statement méde in

paragraph 4.10 & 4.11 of the instant application the
Respondents beg to state that the rebresentation,of Sri .

Purushottam Das, A.0. dated 124.42.2005% tor revision of

L —

pay scale as Rs.7500-12000 was duly oonsidergg_in this

Contd...P/~



office. On examination of the case it was found that the .
revised pay scale of Rs. 750012000 was applicable to
tho§e Admin., Officers who were infthe‘ pre-revised pay
scale o% Rs.2375-3500 only prior to implementation of
S5th Central Pay Cohmission. In india Meteorolcgical
Department, 21 ‘post of Administrative Officer in the pay,
‘scale. of Rs. 6500~10500 were created by redesignating of
equivalent technical post of»Asstﬁ. Met. Gr-II, Pay .
Scale Rs.6500-10500 (pre-revised pay scale Rs. 2000*3500;

\/t(the year 1999‘ l and” not pr]or to 1mplementat10n olf~~

5th Pay Commission. Therefore the pay scale of Rs.7500~
q"\

12000/~ .to  Admn Officer; IMD is not applicable. This

position was apprised to the applicant. It may also be

L -

worth mehtioning that no other posts of Admin. Officers

“«

in ' IMD except 21 posts in the pay scale Rs.6500-10500
S —————

. . . Seram——d .
, who were created in 1999 i.e. after implementation 5th
\/ == § .

cPC. i

The present cadre structure in admin. Wihg~is
‘given may be read as follows:

Sl.Nq.'r Name of the post ' Pay'scales

-Official Language Cadre

1. Senior Hindi Officer Rs.8000-13500

2. Hindi Officer \ | R$.6500-10500.

'3, Senior Translator - Rs.5500-9000

& _ Junior Translator , Rs.SOOb«BOOO'
\‘//ﬁgyn Cadre { ' ‘ - .

1. Admn Officer ; o - ‘ R§L§500—10509:

2. Superintendent - . RS.5500-9000

c&htd...p/m
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3. Admin Assistant . Rs.5000-8000
4. . Upper Divisibn Clerk Rs.4000-6000
5. Lower Division Clerk Rs.3050-4590

Stenographic Cadre

1.,:. senior PriQate secretary~ Rs.7500~12000
2. Private Secretary | Rs. 650010500
3.  Stenographer Grade-I | Rs. 5500-9000

b, Stenographer Grade~I1I Rs.5000f8000

5. St@nograpﬁer Grade-III B ~ Rs.4000-6000
10.’ That with regard to the statemenf maée in

paragraph 4.12 & 4.13 of the instant application the
Respondents beg to state that the position which 1is
given under the para may be réferred para 4.9 for. the

same.,

. © That as regard to the ‘statement made in
fparagraph 4.14Vté 4,18 of the‘instant abplication} the
'Respondents begs to state that this office has no mala-
fide 'intentioﬁ to deprive thé' applicétion from his

legitimate right.

12. - Tﬁat .with‘regard to the statement made 1in parsa-
graph 5 of the instant application the Respondents beg
to. state that the grounds set forth in the application
are not good grounds and not tenable in law as well as .

oh facts and the application is liable to be dlsmlssed

T B \ : antd...P/&
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13. ' That with regard to the statement made 1in
paragﬁaph 6 and 7 of the instant application the Respon-

dents have no comment.

" 14, That with regard to the statement made 1n

. . ~
paragraph. 8 and 9 of the instant application the Respon-

dents beg to state that in view of the facts and circum-
stances mentioned above the applicant is- not entitled to

get any relief or interim relief as prayed for and ‘the

‘instant application is liable to be dismissed.

A

(b

- | W rbsARUD)

D.D.G.M.:

) ‘ Regional Nieteorological Centre

Guwahati Airport
Guwahati-78101 5
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VERLFICATION
I, S27.R.FP..Saonti, ... .....5/0kate, Sudbiy, Chomd Somu
aged aboutSeyears, R/o QP.%,RQ??MM@&Q@:J@?M. Combre, Gecovhead’

District $®eecombhaly. . .. and competent officer of the

angwering respondents, do hereby verify that the state-
ment made in paras |——)H' ~ are | true
to hy knowledge and those made in paras Y |

being matters of record ére true to my information
derived therefrom wﬁich I believe to be true and the
rests are m& humble submission before this Hon"ble
Tribunal.

And I sign this verification on this24 th day

of :rm..w} 2008 at Guwahati.

Signature

""'G‘B'I. Arpat Gesombhabs ‘

D.D.G.h..

Regional histeorological Centre
' Guwahati Airport
Guwahati-781015
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IN THE MATTER OF : &

. Q/\ )

Sri Purushottam Dass
. .‘. . Applicant
- Versus -
The Union of India & Others
. + . Respondents

~ AND -

IN THE MATTER OF :

Rejoinder filed by the
applicant to the written
statement, filed by the
‘Respondents.

The humble applicant submits
this Rejoinder as follows:

' MOST RESPECTFULLY SHEWETH:

[1] That I am of the applicant of the O.A. No 277 of

1 2006 and the respondents have filed the Written

Statement in the aforesaid 0.A. A copy ¢f the same has
been served upon me through my counsel. I have gone
through the wtitten Statement filed by the respondents
and understood the contents theresf and I emphatically
deny each and évery averment made therein except those

which are specifically admitted herein.

[2] That with regard to the statemeént made in
paragraph No.l of the written statement the applicant

has not comment to offer.

ol € dn f-
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to state that he has already beén agaln transferred

ﬁram the Office of the Director General, Meteorology,

Indian Meteorological Deégitment, Mausam Bhawan, Lodhi

Road, New Delhi to the Regional Meteorological Centre,

India Meteorological Department, Government of India,

N.E. Region, Head Quarter, Borjhar, Guwahati, Pin-

781015.

[4] That with regard to the statements made in
paragraph no. 3 of the written statement the applicant

has no comment to offer.

[5] That with regard to the statements made in
paragraph No.4 of the written. statement the applicant
begs to state that on the basis of the Office order
vide No E(2)107/03/79 dated 18-05-1979 issued by the

India Meteorological Department, the Government of

India separated the Administrative cadre from the

Technical cadre with an proposal of creation of

adequate number of posts for the cadre of
Administrative wing from bottom to top and also to

provide an option, whether the Administrative officials

want to continue in Administrative stream or would like

to go to Technical Wing.

The applicaﬁt further begs to state that he has
prayed before the Hon’ble Tribunal to direct the
Respondents to grant the pay scale of Rs.7,500-250-
12,000/~ w.e.f. the date of his appointment i.e.
06.09.2005 as Administrative Officer along with all
;;;;;;;;;E financial and service benefit which he is

entitled.

Dt Doy

“6?5,\
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[3] That with regard to the statements '%
O



(6] That with regard to the statem t mﬁéghvi %ﬁg
iy
paragraph no. 5 of the written statementc%he appI‘tan%»

begs to state that the Recruitment Rules for
Administrative cadres came into force with effect from
15-01-1983 and there was a provision for Upper Division
Clerk (in short UDC) for promotion tollthe' post of
Scientific Assistant through Limited Departmental
Examination Quota. It is to be stated that at the
relevant time the applicant was working as UDC. However
the instant applicant was promoted to the Post of

Administrative Assistant in year 1987. The Department

did not fill up the post deliberately of the cadres
of Superintendent and Administrative Officer even
though the persons were eligible and avai;able in the
respective feeder cadres but the posts were abolished.
Again the post of Administrative Officer was re-created
in 1999 and filled up in 2000. Thus the persons who had

_———t et

got promotion in 2000 against the vacancies created in
. -

1999 are eligible to get notional seniority and

notional pay fixation and arrears of pay.

That at the time of separation of cadre in the

year 1979, some expert committees were constituted from-

time to time for looking into the aspect of separation
of cadre from bottom to top in Administrative Wing. But
the Eggggggggggiggg_were not implemented due to reason
best known to the Respondent No.2 i.e. Director General

of Meteorology. Now the report of newly constituted

g———

S.K.Das committee has been approved by the Ministry.

e

"However, the Respondents have not taken any positive

steps for implementation of the same.

[7) That with regard to the statements made in
paragraph no.6 of the written statement the applicant
begs to state that after filing a representation on 16~

05-1985 before the Deputy Director General of

ﬁwm %f_“j



Assistant, he was informed on 14-06-1985 that his

-request for promotion has been noted and will be

considered after bifurcation.

[8] That with regard to the statements made in
paragraph no.7 of the written statements the applicant
begs to state that the same is not true and false. It
is to be stated that the applicant has already annexed
the recommendation of the Pay Commission and Government
Gazette Notification in the instant Original
Application as Annexure G and AnneXure H respectively.
The articles published’ in Govt. Gazette Notification

dated 30.09.1997 is self explanatory.

[9]1 That the with regard to the statement made in
paragraph no.8 of the written statement the applicant
begs to state that 21 Nos of post of Administrative

—

Officer were created in the year of 1999 by the India

'—Metea}ological Department vide its 0.M. No B-73268
dated 7 April 1999 and the Government of India Gazette

-———

(pay scale revision) published in the year 1997, much
earlier than the recreation of the posts wherein it has
clearly mentioned that the pay scale of Administrative
Officer of Rs. 7500-12000 without any pre-condition.
But the 1India Meteorological Department authority
instead of implement the Gazette notification the
Respondents separated the pay scale of the newly
created Administrative Officers which is lower than the

accepted and approved one.

[10] That with regard to the statements made in
paragraph No.9 of the written statement the applicant
begs to state that his representation dated 12-12-2005

to the respondent No.2 for implementation of the pay

NN -r. 2
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scale of the. Administrative Office:] at 3%. ,7500 250-

ui wE,

12000 in reference to the Gazette %f@i%mmaengated

-
s
T— i s,

30" September 1997 was rejected in "a mechanical and
T ———————

arbitrary manner. The posts of Adm:.nlstratlve Officer
numbering 21 were created in the year of 1999 and the

Govt. of 1India Gazette published in the year 1997

wherein it has clearly mentioned that the pay scale of
the Administrative Officer at Rs.7500-12000 without any

w
pre-condition but without implementing the same the

Respondents separated the pay scale of the newly.

created post of the Administrative Officer. Parity may

be maintained by giving appropriate pay scale of
Rs.7500-1200

The Government of we also contains the
pre~-revised and revised pay scale of Superintendent,
the feeder cadre of Administrative Officer herein the
higher pay scale admissible to the person of this
Department was equalized in revision to the notified

against the lower revised but the notified pay scale of

' 7500-12000 for the post of Administrative Officer was

not granted to the incumbents of this Department.

[11] That the statement made in paragraph nos.10 to 14
of the written statement the applicant denies the same
and reiterate the statements made in his Original

Application.

Therefore, the applicant respectfully submits that
the written statement filed by ‘the Respondents is
wholly bereft of substance and no credence ought to be
given to it. Thus, in view of the abject failure of the
Respondents to refute the contentions, averments,
questions of law and grounds made by the Applicant in
the Original Application filed by the Applicant
deserved to be allowed by this Hon’ble Tribunal.
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VERIFICATION

" "I, shri’ Purushottam Dass aged about 57 Years son of

~Shri'.$unkaxam working as Administrative . Offiqerw-,

Regional Meteorological Centre, India Metrological

‘Department, Govt. of India, N.E.Region, Head Quarter,
‘Barjhar, PIN 781015 . do hereby verify that the

statement made in paragraphs )z..?.z..%..‘h.S.(E@.@.%).;..G....fn..l!._ ....... are
true to my “knowledge and belief and thosé made in

paragraphs f‘ﬁ%w%y v . being matters of records

are true to my information derived there from and the

‘rest are’ my humble submission before this Hon'’ble
-Tribunal. And I sign this verification -on this

+h
........ 187 .. day of June 200s.

fwmbw

Declarant

-

C"?!‘:':'ra’ fadm:’m

gt =

, . ¥l
Llwahgi Bench
e, -

R

Ca ??’r T e P

[ LR
Gistrative Trs’buna!




